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MR, SPEAKER: We shall now take up

further distussion on the demands of
the Ministry of External Affairs, Shri
Sequeira. .
SHRI ERASMO DE SEQUEIRA
): The report of the Minis-
try of External Affairs that had been
‘placed before this House is to my mind
& great deception on the House,

13.02 HRrs.
[Mg. DEePUTY-SPEAKER in the Chair]

- It starts by saying that relations with

the Soviet Union, for example, rest on
the solid foundation of mutual respect,
mutual advantage and non-interference
with each other’s affairs. Will somebody
please enlighten me how the value of
the rouble was unilaterally increased
with reference to the rupee by 38 per
cent since 1971 7 Where s the mutal
respect if devaluations are made on a
unilateral basis ? We all know that the
rouble is a non-convertible ecurrency to
start with and that already it is pegged
artificially at a high level.

MR. DEPUTY-SPEAKER: How do
you expect the Minister of External
Affairs 1o deal with that question? It
relates to the Ministry of Finance.

. S8HRI ERASMO DE SEQUEIRA: I
.am referring to the statement in the
report and discussing a relationship.

_ SHRI S. M. BANERJEE (Kanpur):
‘Whep is the Minister replying to the

So, after two )
unless you gentlemen insist on more

a more mature relationship with
the visit of Dr. Henry Kissinger
to India in October 1974

After the end of the year, the Ameri-
cans resumed arms supplies to Paki-
stsn. This is the sort of delusion that
gseems to be practised in the corridors
of South Block. Tf this is the basis on
which we are conducting our external
affairs, are we surprised that we have
not been successful in protecting our
interests ?

Take the Indian Ocean for examole.
The Prime Minister and her colleagues
are raising the spectre of the threat
trom the sea, and the big noise we hear
is about the base the Americans are
building at Diego Garcia. Here i3 a
map published by the United Nations.
I you look at it, you will see right next
to Diego Garcia. the Soviets have got
an anchorage. Off Berbera they have
another anchorage, and at Berbera they
have a base. They have got two moor-
ing buoys south of Madagascar. They
have one off Mozambique, Ther hav
got another next to Gan. .

AN HON. MEMBER: What I8 a
mooring buoy ? L
SHRI ERASMO DE SEQUEIRA:
Mooring buoys are used by military
submarines. They are also used by
ships at night. It is & military thing.

MR. DEPUTY-SPEAKER: Mooring
buoy is dlﬂem:tﬁmn a base,
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MR. DEPUTY-SPEAKER: He is try-
ing to restore the balance. But I am
only trying to point out that a mooring
buoy is something done on the high
seas, which is outside and beyond the
jurisdiction of any littoral country,
Also, it cannot be compared to a base.

SHRI ERASMO DE SEQUEIRA : This
may be your opinion, but I do not
shere it

MR. DEPUTY-SPEAKER: You agree
Lius 15 on the high seas beyond the
surisdiction of any littoral country ?

SHRI ERASMO DE SEQUFEIRA: We
are not discussing jurisdiction., Our line
in this country has been, we want this
ocean of which we are a littoral State,
to be free of foremgn naval military
presence. This may not be your lLine,
but this has been the line of the Gov-
ernment of India and I fully agree with
t. Yesterday we heard a distinguished
member of this House, Prof. Hiren
Mukherjee, suggesting as I understood
him, that if we see a Russian cruiser,
we should view it as a fishing boat. but
if we see an American corvette, we
vhould view 1t as a cruiser !

Mr. DEPUTY-SPEAKER: Beauty s
in the eye of the beholder !

SHRI ERASMO DE SEQUEIRA: Not
if it 1s blind or half blind, What I am
objecting 1s this half blindness. May he
my English 1s not that good. We should
not shut our eyes to the increasing pre-
sence of various powers in this ocean.
While we continue to preach that we
want the Indian Ocean to be a zone of
peace, I would like the Government to
tell us what we are doing in terms of
protecting ourselves from all the exist-
ing presences.

optitent in W
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country of the size that we sre and
the position in which we are geographi-
cally, was it not our responsibility to
spearhead such institutions? Have we
dome anything about it all these years ?

There have been in the recent past
two very significant developments, One
was the emergence of the o1l cartel
which brought into focus a problem
which all countries including ours nave
been raising for many years, which 18
tne right of every nation to benefit fvom
115 own raw materials. I am very happy
that we have backed the OPEC coun-
tries 1n what they are doing inspite of
tre fact that some of it has economi-
cally hit us as well, I think it Is in
the larger interests that we have gone
slong with them as we did, but our
own interesis demand that in other corn-
modities we should enter into similar
arrangements and I do not see very
wuch reference to what they are dong
1n this Report that has been placed be-
fore us I know, for example, that in
sron ore the Commerce Minister has
already moved and a beginning has
been made. I hope 1t will be success-
ful More power to the elbow of the
Government on that. But what are we
doing on tea and other substances mn
which we are one of the major traders,
one of the major exporters?

As a corollary of this development in
West Asia, there has been a significant
infusion of capital into countries which
previously were not surplus. I find that
as far as we are concerned, our atti-
tude seems to be that West Asia has
capital, we are a country in develop-
ment, we would like them to invest it
here, we would like to have bilateral
arrangements with them, But what
about the other possibilities, the tremen-
dous manpower that we have in this
rountry, the tremendous expertise that
we have in this country which the
other countries which are in a position
of accepting this investment do not
have? What are we doing in terms of
creating multi-national institutions in
Asia, Africa end in Latin America in
collaboration with the OPEC couniries
in order to utilise the funds that are
aveilable with the expertise that we:

can provide ?
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of the credit for the speed with which
the Portuguese have moved must go
the socialist leader in Portugal, Dr
Mario Soares I want to remund the
Government, because Government’s
memory In these matters 1s rather short,
that we have 1n Goa Daman and D
a number of people in almost every
technocratic branch, starting with tea-
chers right up to engineers and doctors,
who speak Portuguese many of whom
have got African experience, and whose
ta.ents can be used in freed Africa if
ary request comes from those Govern-
ments and who can act as ambassadors
of goodwill for India as well I trust
Government will do something in this
direction to make use of these people
and to protect our interests in those
countries

We often preach that we are pledged
to the Afro-Asian bloc which now has
been extended to Latin America Two
years ago I had the privilege of being
an Observer to the Latin American
Parhament session m Gautemala At
ihis session a resolulion was passed
which invited us to nominate a delegate
tu the preparatory Inter-Parliamentary
Conference of Africa Asia and Latm
America The ball has been 1n our court
for two vears but we have done
nothing about it I am sorry that 1if
we behave like this, those countries are
no! going to take us serious'y I have
received a letter from the Secretary-
General of that Parliament that they
gert an invitation to the Government
1o send a delegate to the plenary session
of the Latin American Parliament
which took place just around the turn
of the year and to my knowledge no
delegation has been sent by us Again
I think that was a very bix faux paus

It was quite interesting yesterday to
hear the former M.nister of External
Affairs drawing the attention of the
present Minister of External Affairs to
the emerging Asla and requesting him
to forget the emphasis that we have
pleced on Europe and the more advanc-
ed countries, and to look closer to
home Twenty seven years after inde-
pendence, it only convinces me that we
have ;mt all these years as innocents
abroad.

Aammfahm 1 am siways
) , 1 am
inclined fo take a historical view of
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tions, the most fascinating
is the cyclic turn of history. I thmk
18 repeating itself In the short

The western world draws 1ts inspira-
tion for political as well as other mat-
ters largely, even today, from the
Greeke-Roman experience and we know
that both Greece and Rome had laun-
ched major thrusts towards the East.
I do not, however, suggest that Oriental
Powers did not have any expansionist
ambitions towards the West We know
the course the Hellenyc thrust spear-
headed by Alexander the Great took
and how 1t ended also It would be
refreshing to us and 1t 1s a topical
.nterest today to recall the Alexandrian
irvasion of the Indus Valley and the
bait'e of Hydaspas It may be that
4lexander had a technical victory over
[ndia but the fact remains that imme-
ciately after the battle of Hydaspas the
Greek or Macedonian soldiers refused
to move one inch further although
the world conqueror wanted to conquer
the entire world Why ? Berause the
Indian people under Porus showed that
ro foreign imperia' designs would be
tulerated in this country, even as the
Indian soldiers themselves did not want
to carry their own arms beyond their
own countrv It was a great experience
for Alexander

In the wake of this Alexandrian ex-
pansionist motivation Rome also tried
to push eastward A student of the
first and second century Rome would
recall how the Roman Senate had
p'anned the invasion of Persia perhaps,
a:c a retaliation and how they culti-
vated Parthia against Persia But
~gain the bitter experience of Hydas-
pas made them conflned their attack
orly to the borders of Persia It
about this mituation perhaps the Prime
Muinister referred to tbhis morming and
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So, taking a cyclic view of history,
the whole thing is being repeated now.

MR. DEPUTY-SPEAKER: What
avout the intervening centuries when
the East thrust to the West under the
Tartars and the Moors ?

DR. HENRY AUSTIN: I know there
were the Mongols under Chengis Khan
and the Golden Hordes.

MR. DEPUTY-SPEAKER: The Moors
went up to Spain.

DR. HENRY AUSTIN: There were
muves, but we are now concerned with
the present events and, those nter-
vening periods apart, the expansionist
molivation from the West is still visible.
Till the sixteen century, they tried to
conquer by land Then they took to
the high seas. Then in recent decades,
there was some abatement. But now
overland and maritime adventurism is
now being revived in a subtle form.

Now on our Western land border in
Pakistan, we hear sabre-rattling in
spite of the Simla. Today. immediately
in the wake of the lifting of the arms
embargo, we find sabre-rattling in Paki-
stan synchronising with the setting up
of naval bases in the Indian Ocean, by
Western Powers. My hon. friend, Shri
Sequeria said about mooring buoys
being owned by the Soviet Union in the
Irdian Ocean. In my constituency, there
is a major port, Cochin, There are moor-
ing buoys there for the ships to ancher
for normal commercial or other pur-
poses, We are concerned with basis for
military (naval) purposes. Beyond the
territorial waters, ships belonging to
euy country can have mooring buoys to
stup for a while, for fueling purpose,
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provide facllities for stocking nuclear
war heads, My constituency is hardly
1000 miles away from Diego Garcia
base. The ballistic missiles with over
4000 miles range are being kept there.
It is a matter of concern to us. Now,
dropping the over-land route, that they
followed till the sixteenth century, the
West have taken to the sea route.
Since then, today the use of high seas
for controlling Asia is being scientifi-
cally and strategically worked out. We
cannot ignore this Western logistics.
History repeats itself. After political
withdrawal from their erstwhile eastern
cclonies the Western neo-colonialistis
are creating more exploitative infra-
structures behind their diplomatic
machinations. The whole historical pro-
cess is being repeated in a subtler form
and they are trying to create a situation
of terror and uncertainty for Asia—a
situation of destabilisation.

The Diego Garcia naval base and
other similar bases in the Gulf region
are threat tg us. This is the situation
which the Prime Minister this morning
pointed out. But our Opposition leaders
fail to understand their significance.
Even the Marxist leaders themselves
aay that there are about 20 American
bases trom Cape of Good Hope to
Australla. What the Prime Minister
said is that recent developments in the
internaltional situation are such that
our security arrangements will have to
be geared to meet these challenges both
from land and sea. It is in this con-
nection that she said that the continu-
ance of Emergency is necessary for our
rational security. Any observer of the
international situation would under-
stand this.

Our concern in Asia and, particularly,
our concern in developments taking
place next-door will have to be related
to this historical factor. Everybody
knnws that there is a renaissance, a
ravival, in Asia. There is re-assertion
of the spirit and will of Asia. What
is the significance of the happening in
Indo-China? It is something which
symbolises the aspirations and demands
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States and others—their ersiwhile
enemies. What even Germans could
not achieve with all its might and sup-
port is being achieved by small coun-
tries of Indo-China, particularly Cam-
bodia, soon to be followed by South
Vietnam. Although more bombs have
been dropped in Indo-China than all
the bombs that had been dropped by all
the powers during the last World War,
Indo-China will soon achieve their re-
unification, undoing the machinations
of Western Powers,

Our foreign policy takes into account
all the machinations of imperialist
puwers and their motivations. It 1s this
awareness and understanding of what
is happening in Asia that made our
lcaders, foreign policy makers. to ac-
cord due recognition to the Sihanouk
1egime in Cambodia without undue
delay and hesitation. We are also
c.osely watching the developments in
South Vietnam and soon a situation will
arise when similar action that we have
taken in regard to Cambodia will be
taken in South Vietnam also.

Let us now see what is happening
in West Asia. One is not so naive as
to think that import of all kinds of
armaments in the Middle East, even in
the context of Arab hostilities to the
western machinations, has no signi-
ficance for us. But we cannot shut our
eyes to what is happening 1n Palestine,
It is in this context that we have to
analyse the situation that is develop-
ing in the Middle East. Our policy
towards the Arab countries is well
krniown, and although the OPEC coun-
tries’ raising the oil price 1s a factor
which materially affects our economic
development and that of other develop-
ing countries, we show sympathy to
them because it is a fundamental right
of the country to fix the price of their
commodities. The Western nations,
America, England and others fix their
awn price for thelr weapons and other
articles; they do not consult the con-
sumer pountries. In the same way, the
Arab people have the right to fix their
own price for oil. Although this affects
our own . We sympathise with
them and we bope to reach mutually
acceptable terms by negotiation.
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the Comecon countries.
The economic crisis that i3 being faced
in the Westérn countries has its reper-
cussions in the Comecon countries.
Naturally, our dealings with Comecon
countries will have its impact. It iz m
tins context that our Finance Minister
has already initiated discussion with
the Soviet Finance Minister to find out
a solution for this problem. The dis-
cussions are going on, and I am sure
that the rupee-rouble relationship will
be put on a just basis...

SHRI ERASMO DE SEQUEIRA: 1
have referred to the fact that whatever
the Russians have done, they have done
unilaterally which, to my mind, is
wrong.

DR. HENRY AUSTIN: There is no
question of anything being done
unilaterally . ..

SHR1 ERASMO DE SEQUEIRA:
Your own Government have said that
1t was unilateral.

DR. HENRY AUSTIN: I have talked
1o the leaders of some of the East
European countries. The members of
the Comecon had to make adjustments
in the wake of the economic crisis in
the West. Naturally, its effect was
there in their relations with India. As
I have said, bilateral negotiations have
been Initiated and are taking place,
and an appropriate decision will be
taken after the completion of the
negotiations.

I should congratulate the Minister of
External Affairs, although strictly it
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the people, after assessing
of the people's movement
are going by the verdict of
there as shown in the
Yesterday.

Much has been said about our rela-
tionship with the Soviet Union. I am
asking the critics, the detractors of our
policy with the Soviet Union. to recell
what happened on the eve of the
Bangladesh crisis. America had enter-
ed nto an understanding with China,
China was openly backing Pakistan.
America had moved 1ts Seventh Fleet
to the Bay of Bengal As aganst this
combination of two Super Powers—if
one does not agree with me in calling
China a Super Power, one may say. a
junior partner of the Super Power—,
without a formal defence treaty, with
a mere treaty of peace and friendship
with the Soviet Union we had been
able to checkmate the machinations of
toth China and the United States to
Lrow-beat Indian into submission. The
Western diplomacy in the post-war
Yyears started with the pursuit of a
pohey of containment and liberation as
rgamst the Soviet Union. When they
failed, they thought of accommodation
with the Soviet Union Then they tried
12 brow beat China n the Korean war
and wanted to put down China. But
when they found that it was not pos-
sible, they sought accommodation with
Chma. They can resort to any policy at
their own will and pleasure. But what
about India ? When India develops its
own foreign policy of non-alignment
and peaceful co-existence and takes
independent decisions. viewing each
issue on its own merits, these people
are afraid and feel jittery. The crux
of our foreign policy i1s to decide each
ifsue on merits without reference to
this country or that country, this bloc
or that bloc. India is the second largest
country in terms of population and
constitutes one-sixth of the world popu-
lation and no country can be allowed
to interfere in its affairs, and our

i
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Our economy, in spite of the inter-
national crisis, is also gaining momen-
tum at this hour, after a brief period
of stresses and strains.

Our foreign policy's main look-out
is to safeguard the country's interests
dand 1t has achieved these objectives
in spite of very many difficulties both
from outside and also from within and;
1n spite of the fascist movement inside
and despite the disorder which some
opposition parties are creating every-
day, our foreign policy has achieved
the desired results.

SHRI NOORUL HUDA (Cachar):
Have one Party rule.

SHRI SAMAR GUHA (Contai) As
one of the participants of the freedom
stiuggle of our country, I do not know
whether our Minister of External
Aflairs had no time to look into the
pages of alt the papers of to-day
wnerein has appeared the picture of
a man whom we adored as the Fron-
tier Gandhi. a man next to Mahatma
Gandhi and who occupled a place of
an apostle of non-violence. I do not
know whether the niceties of diplomatic
relations will rule or over-rule our
moral consideration. our sacred com-
mitment and the sacred commitment
of the Father of the Nation. to the
veople of Pakhtoonistan and Baluchi-
stan,

1 wanted to remind Mr. Chavan that
when Khan Abdul Ghaffar Khan and
Dr. Khan Saheb, the two Brothers, went
ouil of the Working Commuttee the day
when partition was accepted, without
uttering a single word, but only with
tears in their eyes, then, in the prayer
meeting. Mahatma Gandhi pledged on
behalf of the whole nation that if the
security, honour, dignity, rights and
privileges of the people of Pakhtoonis-
tau and Baluchistan who constitute
97% of the Muslim community and who
till the last moment were in the main-
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not refuse to take cognizance of the
fact that there is an exodus of Balu-
chis and Pakhtoons in Psakistan who
are entering into Afghanistan I do not
know whether we will break this shell
of our own of what should I say the
so-called diplomatic nicettes Or you
have any moral concepts left * Nowhere
in the world I say such a treachery
was committed on our comrades-in-
arms who were with us till the last
moment of the freedom struggle but
not a word 1s being uttered about them
I want to know whether “the conscience
hus been completely frozen 1 want
to know from the Minister of External
Affairs who was also one of the parti-
cipants 1n the freedom struggle

Much glorification has been made of
our Sumla Pact I was the lone voice
when I said that it was worst than
the Tashkhent pact I was jeered, and
booed and mobbed like anything I do
not know what is the tangible achieve-
ment The tangible achuevement 1s that
even to-day the Prime Minister said
that to-day we face a threat to our
security

I want to say—war is always a
tragedy But half war is a greater
tragedy and three wars were imposed
on us to be fought with Pakistan and
all three wars are half-wars and
only begged for greater tragedy for
another war Another war 1s inevitable
unless something happens in the inter-
national world I say another war
with Pakistan 15 almost in inewvi-
*able certainly 1t may come any
time We had all the advantages in
Kashmir operation in 1948 when sud-
denly we cried halt I do not want
that Pakistan shoul¢ have been over-
run When we could have established
peace and stability and communal har-
mony we halted I do not want to say
that we should occupy Pakistan But
I want to say about the basic principle
of war Unless the backbone of the

half-war only because it will create @
condition for a greater war and it will
tragedy Weak-minded
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monument but not a monument of the
future or of any hope.

The tume has come for us to adopt
a new outlook When I say this, I may
be termed Utoplan, it may be called
an imperialist 1dea and all that, but
if you look at the developments in
West Pakistan, when you look at the
demands for racial liberation there
raised among the Baluchis, Smdhis and
Pakhtoonistan people, certainly, you
will notice that Pakistan has ceased to
exist on the basis of the morality of
its origin and the two-nation theory
has gone and now the time has come
when we have to loudly and strongly
say that until and unless there 15 a
confederation of the three States of
Pakistan India and Bangladesh there
15 no future for this subcontinent We
should agree to surrender a part a
quantum of our sovereignty for com-
mon f policy and common
defence measures Unless we do that
there 1s no future for this subcontinent
Pakistan had spent 807 of its national
mcome and we m India are spending
around 25 to 10 per cent of our income
on defence measures and you may add
the expenditure that was spent on
three wars Do you think there is any
crther way except this kind of a con-
tederation to ensure peace and stability
in  this subcontinent? Our socio-
economic development certainly 15 not
possible unless you put a stop to this
huge expenditure on defence and un-
lets you do that there Is no future for
this subcontinent I mav be termed
ac reactionary as expansionist, imperia-
list and all that But what 1 say Is
m the interest of the future of this
subcontinent We should slash down
this huge expenditure on defence The
t me has come when we should create
conditions for such an evoluation of
the concept and the realisation of this
dfcea of confederation of these three
States 1n the sub-continent

Much has been said about the gala-
xies of foreign dignitaries who have
come and are coming to our country I
do not know what will be the total
amount spent for them We are talking
loudly about our independent non-
aligned foreign policy I wish I could
sincerely believe 1t

I wish, I could sincerely bellewe it,
our government could creats that con-

B T
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that really we are assiduously following
& non-aligned policy. In a mumuc
fleld, when it operates, you find

mvlllble force operating. But, we ma
#t by inter-action. Simflarly, I think
when we say ‘no’, my friend is saying
that certalnly we must have good
relations with all the States in the
world Including U.S.S.R. Of course, we
should have good relations with Russia
because we got all theiwr help at the
time of Indo-Pakistan war. There is
no reason why we should work, if I
may use that expression, within that
electromagnetic or diplomatic fleld of
Soviet Russia from which we could not
get out of it. Invisibly we are in opera-
tion of that orbit and unfortunately,
our Government has not gone deep
into it. Most of our difficulties and
complicities that we are experiencing
in the international world are due to
this operation of the Indian foreign
poliry within this electro-magnetic dip-
lomatic field of Soviet Russia.

I would ask the Foreign Minister to
g0 deep into the whole matter You
can convince us—the Opposition. But,
how can you convince the international
community that we are not very much
depondent upon Soviet Russia ? How
will you succeed to convince the inter-
nafional community that you are
rcally non-aligned. The concent of
iziernational diplomacy has undergone
a radical change. The communist coun-
tries are pursuing the Iinternational
palicy from their ideological stand-
points. Whether it 1s a Communist
State or whether it is a Fascist State
or whether it is a military State or
whether it is a democratic State, we
find to-day their cardinal principle in
‘leciding the international policy or
foreign policy, in the world, is that the
nationalism is in the national interests
this a new feature. What I am going
to say is this. Unfortunately, we are
trying to pursue the concept of ideo-
logical diplomacy in the world which,
wniortunately, has become another
constraint in our forelgn policy.

Lock at the case of the Middle-East.

CHAITRA 26, 1897 (S4K4)

Grants, 1975-76 246

ties which are a very powerful commu-
nity not only in trade and industry,
publicity but also in other spheres?
Our policy in regard to Israel should
have been a balanced one rather than
the concept of giving an ideological
support to the Arabs, We have alsu
forgotten that Israel has a socialist—
labour—Government. Certamnly, she has
no right to keep any Arab territories
at the same time. We should try to
resolve this Arab-Israel Problems some-
how. That should be our main consi-
ration. We may try to get dollers from
the Arab countries. You know that the
oil producing Arab countries are now
getting American arms. The American
arms to Kuwait, Saudi Arabia and
others are being supplied to Pakistan.
We are the losers. As such, I would
request the hon. Minister to go a little
deeper into this, For the last twenty-
seven years, this area is just nothing
but an extension of ancient India. In
the words of Dr Suniti Chhatto-
padhyaya. the Far-East countries are
really nothing but a historical exten-
sion of the ancient India. Our Indian
culture, behaviour and religion are in
vugue in Indonesia. Thalland, Malaysia
and Combodia and other Far-Eastern
vountries. You have neglected them for
the last twentyseven years or so. There
has not been a single foreign policy as
far as Far-East is concerned. This is
one of the greatest lacunae in our
toreign policy. So, our trade, our com-
merce, our foreign relations, social
relations. our cullural relations and our
educational relations should have been
sirengthened with those countries,
because they are out and weut Indian
in outlook, values and thoughts. There-
fure, I would like to make an earnest
request to make a study of the failure
of our foreign policy in the Far East.
There should be a socio-economic and
cultural approach in our foreign policy
wownrds Far East Asia. The expenditure
which is made over our foreign em-
bassies in the Far Eastern countries is
much less. There are no culiural
exchanges hetween India and the Far
Eastern countries. That is one of the
very important lacunae.

MR. DEPUTY SPEAKER: This
greater Indla philosophy is the most
dangerous policy.

SHRI SAMAR GUHA: Sir, I have
used the word antient India. In Indo-
nezis Garuda is the natlonal symbol.



i, I.want o -conclude by making

another request to the Minister. I have

- Bose in 1945 and demolished by Lord

Mountbatten. Sir, it was not only an
INA Martyrs. monument but it was a
monument symbolic of the whole of
Aslatic revolution. Then, Sir, the resi-
dential house in Singapore of Netaji
and the headquarters of Azad Hind
Government should be acquired by the
Government. That is a sacred national
honour for us. The martyrs memorial
which has been demolished should be
re-erected.
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% o fetn dwrwn & o
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§ 1 ot o wzar wit § guw g A
g wwTeTeaNT o fawer § fis wrof
o AT ol TC o Y T @

@Y WO OF AT AW 7 oamEe
g€ | ayag T T | IR qF Ay
fis gara  FETATE AET ATEE A TgAr
¢, i 7 w8, 99w @ Agrqfa-
qof g war &, Tar A @ & frew
qgt & & sarfad €71 o1 gwT fawe
¥ 2w § o fom & A I g o
goeg §, 97 qEeEl § o #1E wawrg
&y grar &, w1k W dur @ § & sy
g FC F WY sqwedy ET wifgd o
T TR o WY AT S 69§ AT F
s wr @ § W fawwm F v s @
§ I ol Wt & ArafoRy oY ey
Tt wifgd | 99 wTErd W s o
g & swe ayi gwTO gomerw afe
it oy § oY I W wier wng wfe
g ¥ werer ¥ Avw Y fw oy s
S WY FTE TIEWr T W Iwkr &
o ax & Wiy o Sfew wc g §, et
aR e vt §, 99w & wrw alt
T i e T mger gy
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¥ gty ag W & f v ot wror
i #fr 9T ot W W o § w0
wiepfrs ¥ @ o ofgd, afe—
el ot wrclfr  apnfosi & faerd
& AT WA G _E, 9w Av aglaay
g O o o Y At o s Y
AN Y AF | T AT 9T Fieghve a9T
aaTiE Al 97 /4 OF 9 fae gy
&, I fam (A & e araae ITwe
grawx d v v & firer fawrdd w7 sy
gTE R EEAT ¢ AR R awTe ¥ W
g & et g fear s Ewar @0

g 3 & fweadl W e 2w Y
¢t T i 9T i 3R @ wept
W} amrfors % g wifgd g 9T
far g’ & wfreea & smEEr & W
T 9T AR |

forr vt w1 gy wfr favaw @ w@
g S ¥ T v qr Aw g, faferw
t MR AE T iR
afer awfrema &1 e g7 & g9
g, sser g afrSmay ard
IFT F A AT qQT F AGT WO AT §
T agr W FIACE | TEY AT FT WU
wqfoar & s & § A ag &, g o
o3 faare % #T & €1 799 aam I
g1 ven wd fag g @ g
2w #7 fa2w N agr wor g g &
TR e g fe Fre Farqu &,
ot ot qmEg I wiw rd el sa
fw Wy, et WA § e & e
e fawr s W o ATo
miwr Yt agi & faar o g afx
I iy ot fe faarw agr

 ¥rer afiqer ofiar afew afvwsy gl
* W dw § et g i gl o
ofr sgmqfr gt &1 o &
® 1 oy R O e AT F 1 o iy
ord @vhir ot w aww oy,
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[sfy frermiq ia]

/0% w WuEw & geew g
wfrs & 1wl ¥ felw oo &

AT F Wor A w7 ¥< faw § I
ord ¥ fau a7 &1 eawar §Q & fag
wg durc T & quly sfow S afy
g sk 7T T 9T W AN T
T ¥g TARIET & A9 Ay oY faern
WTEAT 9T | HTXW 4 & fr oW & ame
9 qfrardY 2w # Aify @ a1 o arETea.
ardy Aifr ¢ n=afor fadw @9 & ST
J9% arfeat & Sfee arw T B oA ¥
LR S I s
swa%r & favia Toga 1 29T 9T AHEET
aTer A g &N 1 g qF U AN O FIT
qra< & fgs TEETI § 9T AW wWA
wt wifew ¥ @ ?, A agE onfe
@R T AR w1 wET
¢ afes fe agrame & amaame & o
Wawg I q g & 2w g), arw
u g, &g 9% fau ft wT w@
wr ¥ 1 727 o% f afege w8 & fag o
Y st w Ay fag W@ g
ag W § fs  eifaas v ow afed
T §, UE gk A ge o
g go Wt ag @A AW W AT W
fdy st @ oy o wAETE Aw
& ot 1 oot v Ewm cme fadw
w1 adY IO § wreq w1 qg A
fe arnfor XN w1 sy figsx wgram

¥ wft g wfg?, fargm e 81w
JrE W I AW INF € GGG T W

¥ o wor wfg?  afe @@ g
¥ ume qrg s ANT ¥ goar & ey

oy gy &%
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wrer o) fadw Hif 9 wwww ww ae
& o fog gt & for it o rd ey
¥ giwr Wiweelty wfvrd) o s fgr
&, s ¥ s fawere wwe fear g o
TR AW & oy v o o e s
g & Sl g € 1 werer aveerfers saTer
7y & e fegrye ot waet e oY grit sty
ger A § o fawwr & s wafory
X faar ¢ f& g awfrdier @vewaTes
uferat & awda v @ §, I gweEr
! am @ T w@ afew ww ohen
ﬁtﬁﬂﬂﬁ&ﬁwﬁﬂfﬁ?ﬂ&ii

T % Fvam )y vy g g fw
fadwr & gm7 N gorarw & sAw) afwa
s ®) sravawar ¢ AT (9w fom qg
s § f6 gaer gmisw fear ang
afe 181 & amfes 97 wrw & amfos
o wgr § & Pl apraqf A amm 3w
T gag OB &% 1 a3y g
T et

SHRI C H MOHAMED KOYA
(Manjori) Mr Deputy-Speaker, Sir
in the matter of foreign affairs, my
Party 1s always supporting the policy
of the Government of India With this
basic factor in mind, I would bring
certain matters to the attention of the
House and the Minister

In these days of acute unemploy-
ruent, our educated youngsters want to
go out in search of jobs But when
they apply for passports all sorts of
handlcaps are put before them The
rules are very strict The common man
finds 1t difficult to get the signature of
a Joint Secretary The Joint Secretaries
sre reluctant to sign without proper
enquiries The enquiries take a long
time Why not we relax the rule® It
takes not months but years to get the
passport even after petitions are sent
In the meanwhile, the NOCx lapse and
the employers go to other countries for
recruitment.
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be opened shortly at Cochin. But this
alone will not improve the situation.
We have to relax the rules and instruet
our passport officers not to delay deci-
gsion on an application on hair-splitting,
narrow, technical grounds

14.00 sms,

It the Government cannot give jobs
to our educated youngsters, let them
al least not adopt a dog-in-the-manger
policy in giving them passports. Letters
coming from the Arabian Gulf coun-
tries to Members of Parliament speak
about the comparatively unhelpful
at{itude of our embassies in those coun-
tries. They say that embassies of
countries like Iran are so helpful to
their citizens n securing jobs whereas
our embassies are not helpful 1 do
not know how far they could help and
how true the allegations are. But I
hope the hon. Minmster will take note
of this complaint, There are a number
of youngsters who have gone to the
Gulf countries without proper travel
decuments and so they are suffering.
The bogus agencies which helped them
to go out are extracting a lot of money.
Those agencies should be discouraged
and punished and our embassies must
adopt a generous attitude and passports
should be liberally given to those
people.

There is need to strengthen our Em-
bassy in Saudi Arabia. Its importance
has increased after the oil crisis and
we have to cultivate their friendship
Jeddah is as important as Washington
or Moscow. I was m Jeddah when our
Rallway Minister Shri Mishra was
killed. Our Embassy there could not
give us any authentic information nbout
thc matter. I think there is no telex
connection with Delhi, Jeddah embassy
should be strengthened and a senior
ambassador should be sent to Jeddah in
view of its impartance.

There is need to increase the foreign
exchange allotted to Haj pilgrims in
view of the high cost of accommoda-
tion at Mecea and Medina. The Gow-
ernment must take steps to construct
the Keyi Rubat which was demolished
for the expansion of the Harem Shereef.
The money is lying in the Saudi bank.
1t the Government takes up the matter
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of both countries if friendly relations
are maintained. Unfortunately, Pakistan
is not following the Simla spirit for
reasons best known to its rulers. The
two countries cannot afford to be
enemies for all times to come. We must
take steps to get Pakistan out of the
Chinese influence.

I am happy to support the policy of
the Government of India with regard
to the Palestinian Liberation Organisa-
tion. Here I beg to differ with the
views expressed by my esteemed iriend
Shri Samar Guha who wanted a change
in our attitude towards Israel The
Pzlestinian Arabs were sent out of
their motherland by Israel, a creation
of the imperialist powers and so they
are fighting for their liberation under
the PLO The Government of India
gave them, wisely, help and recogm‘ion,
This policy has 1ts impact in the
friendly Arab countries and earned
their good will and our image is at its
height, 1n spite of the hostile propa-
ganda by Pakistan; the Arabs have got
high regard for us.

We should take steps to see that our
expenditure in our embassies is reduc-
ed. in view of the fact that ours is a
pocr country Some of our embassies are
‘pending money lavishly. As a poor
country, India cannot afford to spend
on such a lavish scale in world capitals.
We should concentrate on Arab coun-
tries where we have got tremendous
goodwill I hope the hon Minister will
lock into the matter.

oY wfir wa (aferer faeeht) : sareT
wgeE, WAk gw g o erfew ¥
Afer it v 7 faor s w7 w7 Ay
aw g @ §, ¥few et qra
fedfern sl Arraned 3 € o s
o aw Al QHT § | o aTe S
Fw § arrsardt, A fadeaar swd,
ghoard & = w@ 1 @ awg S
it s safie weafenr s faeamy
¥awd & qor o, gt ey asy
ote aved gere gu & 1 et e 9 W
§ emmawfet gra s af o
snft a% i et 1 STETSTETY OF 60
¥ O T @ war e gl e
tw gt ot
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[+ whr e

™ arrEwie ¥ W@ e
yor ¥ sl mfew A
T A ¥ aga oWy
et aTefra W et §
wwd ¥ a3 e el
eTEwe, - o v g
€T M | wﬁmqwﬂmﬁm
PRATERrg? oW
e Aodd T aa g, §
Lis AR E

ghar & o ot qw Al st &

gii%-
2%53347%

33
1]

o g g ar e ar e sfonr
gr St A arETSvETE % fewme soer
ATATET FY qAE AY @E, wreT T ghT
I w1y wT fear g o fldw
#ifa w1 Agray e, qfea AgE &< s
¥ gure At #7 Az g @, A
o a  fdw Afr e g

o W SremaEREr & oA @ 8
W & AT Aw g AT g el
ghar & 2w, S mq gy S &1 &
o 2w arensgATfEY #T G X §
& P A g, shgm g W
ag aar fear § 1 s oo fggea &
owaT ¥ TT @ a oW e
Bt o A ghar & 20 & arg D
o a1 ArETAy A & T, A fgge
¥ OF TF 07 EF A0 F 09 T O v
fs &7 vl o el gfmr &
oW & AT @R gard fdw Afy W
ol wig Aife o qo qU T s
4

o oy Wy O vw oy & fag ww
R ¥ gxwre v ff fe g wafear
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¥ fore st M A W & oW
¥ IR qg WTT gewTey §, W ¥ IR
et smfeofter waw TR £ @ I
fRoqwodlto T wAMwT o W
FTeT Y AT €t § 1 AW wwfre d B
Wy W g e a<o Wo
& o Fer W, wfe qar A,
o A #7 aeg fog ww oww A &)
gy § fe foredt oot @) oF, gy
TN IIE | T A A A H
TS &g T, O §W I9 &7 @AMT S

# wwwr g e wror ofwer & agel
Eﬂt, fa & qroumodlye ® wryaT
fig) Foragm AT EHE | MoTHoMNo
& dm, grfer suwR, s s AW
) QFAT & UF g AT E | HCA AWV
 ymw oifedy, S W & TERET
H S I wrwfam § | ATor AT WY THAT,
s qifeet d fefaefm, T &=
TATAT ¥ FIE SAATHT g ALY HT THAT
1 st w9 gw g, @Y g A
8T FT QF-ATY W NI | HX A
fomd o ow &, IR aER i AR @
o gt § fe s § o g & anfew
¢ s o T A o 4T Agw
oRd Mafmmr ¥ aqw gz 7@ &
afirar 7 g 0F W oAt sardr €7
aTH qF, ¥H AT W gH AT §

arfee @ A ¥ fgrgemr o o gveT
FFEET S| ET A IA WY Qg AR oY wAE
1§ & agfw e A @
g8 TwAT I fis gw W@ § e W
Ty agy A v ¥ w6, wife w«®
weet & v fy Y, afew fenr & OF
O Ay gy feg o o ¥ et
¢, ) ot iy e sfawr oy el
uftnr o ¥ spe § ofte oo R &
g e ST er s g IR
v wrer ¥ ogw e § s o



257 Demands for

¥ dfew e o poor ey ¥ | (R
wieht oft & uf I ¥ ayx age swTeY
wft § 1 ot gyt 3 Wt spoy WM
wre ag g wgh € fr ow for wg ak
we Y sirfeer &%)

w7 avy Y fin g o oY AT
W aqw W § | xanw ok fod @9
T w1 vy e ¥ for w1 gw & ARy
vt § it e oY Qv ddwz § wi ATET-
afdl ¥ fegd s ag g @
WL, (wawm) .. ug &% Wy
T2 & 1 fareft ®) o 2w o age T R
T}, w W Q g, TR e
Fefmre i ¥ R o Iw ¥ de ot w7
R E | TEN qer T TR, SvwTwET |

Tt PR 2w arfeem w adfoer
¥ ¥ gl fet fadr § e ag e
e & WA § e § 1w ¥ ag
R AW e R N gy g fea
qT, A% QATT A W E | AR W
T # I OF &9 T § WX W
I ¥ ¥ o vy e adfoer
T W g frw g | 9w ¥ g
Merqagrg | & mar @ tw g,
vt % ot arwa &, Afew g o T
BT W #Y wgw ww @ §, ww AR
# aewfem w11 aemtRrT & I
Tl g et v gt @
7 wigy § i Trfemr Qe e srferare
T o ¥ @ A ¥ ww W AR
afwr ot = ¥ dwr fe e v
T oW T frosare femr 1 @
A vy wgre ¥ o Fafreze W waamari
T ¥ A af wgw W ek ged W
freeeme fr | qo wew w1 g T
fear war & ok Farmitfmar # st ot
TRAWH ) e fewan ¥
wiftr g, #3 wean ¥¥ 1 ¥ Ty gwret
X e wrwr g |

106 LEA 7S
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ure e gt g o ¢ ) w
waw dmaR feg gr ) S
are <yfeae dw 3w ¥ fsaw Femar §Y
1961 ¥ g g7 wieet ¥ fomaw ¥ o ¥
W & wdA ¥ oF weny ow fea o )
I ug vy w1 e frewa o dve feeee
fadwm w1 afewrcSar gy 1 1965 T ofr

X a% IW wRyry ) g | ay

¥ 80 wrw WY ¥ foelt wak
T TR @ T STaw AW
Tt ok o § o gord aned A
T d @ ag ) oo g ow
forderlt @t @ e g9 Py & st
SaEEwl) ... (OyEw) ..., TR
@ A WY awete § o T A@ | AW
w it g fs @R Endt go e
aw fafeew v ot sl o o Wt
Heat gurt farams &Y & @y a1 A4 w9
T 6T FW 1 I AEA AT
¥ oy forerr zwer 3T § IW X AT T
AT A0 wmer FOF A AW ey gl
e qww oW & ¥y W www AW
€ 7 % audT ot s FaUw v
€1 % wgw fy ave ferdniwm wp
forser 1 o afwwre T wfg o

wgt oF ety § A4y mifedr w1 A
e ¥, s argere § o Y e
€ o fore oy ot aw & e Famare
wh o ameTnd ¥ @ e .
focd ot fecadu it e
wift &1 o § I &7 1§ e oY @
wifge wYx Iw fewr & oY 9oy SOETC
¥ w3z §, fgx mgramrT & amw
qr & T ot dw § I ¥ o vl
¥ & ag 3fey & ot & wwar § fe g
£ Wy ¥t arw fwd ghay A<
TRt gfver W R § W K
@ fw W uifr & dw Sww Vs
wor o Sifoew W@ o e o e
Yedtfelt §, ofewr & T oY flewr w3
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[« wheqewr]
el gowt & fag dare wor wr o G-
Re st R arar g QR o8
=i § fe 3¢ feay % wg wow i@t

wftemagrE e : (TATITE) JuTaw
e, €Xfies  Afr v 37 w1 oWy
arerfor feafy w1 sfafex s ¢ R
W ¥ wwfor fafe  afe mfagd 2,
wafofier §, anfew gfe & v e b,
qwar ot § a7 ¢ %7 Swry o & 2y
9 WY qwar § 1 w9 Aw oY Feafr & kR
# av g ¥ oY g Wi & e gafa
ST gt §  aw qw A wrad feafa
& 39 www wfwy &7 aregA fear w7 AT
¥ A uwft A gfew 9 s & AT
ot geer w1 arfaey ghar § 37 W wwwEy
arar &, aw gArQ feafa ot fadsft ar
sy gfiar ¥ #r AW Ta # v
®Y a7 T 2

T gt qm WY f¥few Sife w1 amare
agy gUAT §, W 8 1wl wfRew
2500 a% 9gN »g ¢ § fr oA T
& g dofg defigel, wreirrege, wfon
qf w1 sfassiqe’ §AT wifge 1 dfew
¥ T I qg W il 4 fw s
ot ot Tt & ww A afIw &
e gy ay §—qx, wiw s afw
o ¥ FX A | WY | gETT gaw Wi
¥ TYT TS AT | XAAT A AT WS
AT A AW WA @ 0 G
ofwfr wr€ W€ 1 gw W T e @ Wit
FET qF weSE E W N | IV v¥yy
w7 faeTe o AW AT 1 o A wify
¥ forg ¥ w7 wowro €% faar | wewe
wify ¥ fau o & aifeems =+ fear
7 -aferam & a0 @O T pAT
st Trewit S % gw Wy, mfx
o W F gk guey Wt mvey g
AT de s A Wt av | @ ¥ wife W
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19 WoT o fiowery & ofie WY+ qg wf®
o a'fe & ofoiw & gw wferw »
o e wiek f ¢ x@ & sfafos
wrf oo o ol § faw & gard wife
AR rafe v owas iR
e ¥ v A< srwrfrew §, fow R,
T wdE Wi fawge W aga g @
g, G & W A § ¥ 6T W9
(T JuT @, owr gy afew A
X ¥ 919 g da g aF avS § | Afww
€ GG ¥ gW OH gUsT F SEgAr $A
wigd § | wa s fedw fag A wgr at fe
afar wars #, § wgrd ¥ aw aafeAr
W ag N Afa § gfeare ¢ wT I W
¥ § @ @A W, g w G
Moy w7 ¥ T w0 oo IT A
amr+ wigfa 2, 9q F g ga &Y A
@ A § 1 # vy aeen g fw g
g ¥ ag feft g % gfeare g7 §
s & Tarer 1A gu 3 ar ag st
¥ 21 qed @7 srraw fig oo &
7 gfgarr AN gw afeens w1 2 @ &
ar@ & faeg twame aft feo omow
afew fom w1 wre BFQ (wfawe om
T g w31 % wre A arfesam &1
mewifAidafi et AT e A
wf frawedt 7 § s gw orfewam @1
wewr qoard #X ) Afe w1y g AT
qifes qg, 9 #1 famre awe war
ER TR A 4 ff oW OF 797 Aeuw AT
gT—mnfrea™ & @ § | F0 fHimw
& gardt qum weY off, Trgafy o WY
fadw welt ot & frert & a7 swI@
o7 97 99 ¥ Ty vy gray @7 fp oA A7
gfewn azw mar §, @few wgr g
Fard fegm e v | W q@ A
ST ag ¥ WAy 4 fF Forerel) qre QAN
gan, affema W) oew & gam, @
wi qhew afr fea, wife gr o
Tt Wi aafers o e & gord
¢, forw f amurchrer <fe o ¥ T
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Y | ghvargw o W areft § B gw
2x ¥ wga e d, g W war g,
W ATy g T ST S W I
¥ AT W, cowewd A g, g3
Pt gy wwafw ¥ &
T I W WG e wrer § e
wrlwr € fifr W gy oy dw @,
iy wreeder g o § 1 fex s
#rmoeyw @ §, wgE aw
® & Fherme oyl & o faer
W Iwsemagag?! swawfy
ghrr fegy nE , yofr A Aqw
T ¥ qET T AT AHX §, KO ¥ I
ot wy § wfrdwe § grar @ ofw
ot 77 -ddr fafr & 3 & dw
T §, ¥ W e wgy & 7

TR 9T AT A oY 8y @r §, wrdy avgEn
M gauw N3G I o & ¢
o xgr gfga W30 o g}, femr
q7 3y ¢, e @ ax ¥ awdwr W
w frer 7w wREw ¥ Y ag @
wr g, N dfr agr Rosmzodfre o
W ¥ wy @ §—it wfr quw & dw
# g1 —u® I WY AT A Wfed o
0 T ®Y A aw vt wer & fod wwar
ot v vww § YR
T § oY g WA A oy IwE qre

oY wifgd )

gw wra aw fay 1 vt —€ Wiy
feaar  geare worg w2, Afew s
¥ ww #, o o et ¥ g @
wen & wfr gredf o @re & @t g
folt ot wier sy v, ot ot 3w
Y Y quer W w3 gwlt, qode
T T wwelt o' 9y Jengew Ay fagears
R wfear ¥ ufter e fan £
T § fF v wed & A qro -
e W e Wi g g E W wed
o Yourcontte oY wriw dar i ¢
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wgt o% gwsw A avw g gfeari
W ¥ A o7 aw ot w@,  Afer
spxfes Wi qwillw & s=wia oy
art T wafea g1 atg @ O ga-nfay
g e Agy i §, ware @ wiEw
g¢ fore & oz RwY ¥ frol 7 et ar—,
ot o off X T g W A QY
30 WY 7 Ay foar wiw, T wi W
fowdrare e o

oo gr el o o —aw
aet ¥ AW ¥ FRwI, W I T qWEA
s g, agy v il aw
wrfgg, v awis @ &
wfen wox ow & 30 faferm wrad Ot
FHagd, Navag awIPHF
gt fenfaz 2§, e Ao ®
e RE 7 awlww arfedt
m{tﬁsmtmﬁiztt_w!
ME AL FavR g d, «F
e, gheae g W {1 o w w
& U W g qw AW ¥ adfier v
argy §—ary ¥ o syyare Afw ¢ ar
WY FT A FUART §, IH BT qEA W
WY T[PJEATE A AW, T $W FAQ0
agd § a1 W 5, Afew wwder
areaToT MR qvaRr A 7 417, § W A9
® gfeart B & aw & ar ¥ &\
7§ | Wi o it oft T sra—
oo frow Afea & amd ¥ o 9wy
¢, % v gar v § o afe ag
YT F0 o ey e ¥ ford w@T
@ wrdw W g § e A W
wwly W g & fad, s & fag
), #fer Fraifice wor W™ w3, gk 9%
¥ o aw waew v ¥ AW
&% ¥ T, v qw ¥ 9w, WA §,
TN —% Y %8 XA W, AMeT g
wgt § B @ wwder N e §
L
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[ oo wre e ]

o wére % war g o f—103 W
W miwcRe e taf g T
qys v b 1ss e ik 108 R Y
Y T, Py Wt dwefow sty g
wra B, Wy dnfes R & Rrek gu €
100 AMched 3 ¥ ey 6o wresh q@
§ wtcw ger & gurdy sere'sar o Y
g W g O o arevewnr §, o
WTET T WTAVIHAT TET § | WA F IR
Nyswd, U IE@@E, TH N
e, o Moem T
M o e ¥ wrew ¥ F I amw

SHRI ANANTRAO PATIL (Khed):
Mr. Deputy-Speaker, Sir, I know that
the time at my disposal is very
and, therefore, 1 will try to be
brief and will try to avoid repeating
ihe points that have already been

:

The year of 1974 was a year full

trials snd econemic difficulties for

developing countries due to the world
bility and

with 4
couniries. in the changing
trum of the world scene, in the 1o~

AFRYL 16,1975 -

Gy, 193076 8¢
iuldtn-r‘v“ioou to be m
#treniithensd mﬁ‘ 't new

Thete are nearly 117 Mitikons stroad
phvscanel,

India is a country today which cannot
afford to have such types of huxuries.
When I say that the staffing pattemn
has to be changed, I mean that there
should be more India-based staff there
in the Missions than the local people,
a.a if we want to have local people,
they should be on a contract basis.

We have been paymg more attention
tn our Missions in the Western countries
than those in the Asian or African or
Latin American countries. In the con-
text of the energy crisis and the need
for strengthening India’s economic co-
operation and commercial relations, our
representation in the Gulf region and
the Latin American countries has to be
sirengthened.

Taking nto consideration the situa-
tion in the world today, our primary
responsibility is to develop the aress
surrounding us We have to bear in
mind Ee fact that we are stratagically
situated mn Asla and hence, we have
to lay a greater emphasis on Asian
affairs, It hai become necemsary for
us to evolve an Aslan organisation for
mutual development. If we lodk at the
map of Asia, we will find that we are
at the centre. Aboul what is happening
in West Asia and Bouth-East Asia, we
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CouR: has
also recelved a further fMillp with the
wisits of the Prime Ministers of Bul-

Baria, Hungary, GDR, Czechoslovakia
and others.

With this background i# we look at
the relations with the United States,
unfortunately, such a development has
not taken place. There » a meed to
make an effort to normalise the rela-
tlens with US.A. Dr. Henry Kussinger
paid a visit to India in November lasi
and held discussions. These talks did
help to remove past misunderstandings
and contribute to mature and contruc-
tive wunderstanding hetween the two
countries It was also agreed to set up
a Joint Commission which was a great
step but the whims of some Individuals
came in the way and the hopetul trend
in Indo-U.S relationship was thus
<Jouded by the American decision of
removal of the embargo on the supply
of arms to Pakistan. India's grave con-
cern and serious disappomtment at
these developments was conveyed to
the U.S Government. Our Minister for
External Affairs made a statement on
the floor of the House and announced
that he would not attend the meeting
of the Indo-US. Joint Commussion in
Washington which was to be held on
the 13th-14th March,

The Pentagon has started fortifying
their naval bases in the Indian Ocean
and make the peaceful zone unsafe Is
the so-called super-power really trying
to consolidate the process of detente
or enhance the dangers of war? In
these circumstances, India has to be
play an important role and 1 hope our
foreign policy and our efforts in the
direction of world peace are bound to
yield great results...

MR, DEPUTY SPEAKER: That is a
good polnt to wind up with.

Q PATIL: 1111%

-

we have to see whether at least...

MR. DEPUTY SPEAKFER: It is an
ingrained quality in human nature to
sympathise with the under-dog, with
whom they think is an under-dog, and

you cannot do anything about it.

SHRI ANANTRAO PATIL: We must
have Information Services at least n
four or five important countries which
otber countries are having, e.g. British
Information Service, US. Information
Service, etc. Unless we have a
intformation service, we are not
to meet the challenge posed by
and Pakistan in this respect,

fH

MR. DEPUTY SPEAKER:

Our
culty is that we cannot take the

i

of an under-dog We are too big for
that.
SHRI NOORUL HUDA: Too arrogant

for that.

SHRI SYED AHMAD AGA (Bara-
nulla): K is not Pakistan that counts
hut what matters is the United States
menace which is increasing even to-day.
This self-appointed gurdian to police
the entire world has come out to-day.
There is a news item in the papers
today and I will just read out one or
two lines.

“The Americans cannot afford to go
into isolation.”

Then it again says:

“we cannot turn our backs on the
rest of the world.”

It is again said:

'wiike it or mot, we are a great
powaer.”

Than it goes on:

“The President vowed th wuphold

United Shtu mpilitary
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It has come out again to police
entire world, The House of Cords ot
puppet regimes in Cambodia and in
South Vietnam have collapsed. U.S.
imperialism is forced to retreat. But it
wmhlocomebackinnhlzway USA.
put up pup everywhere including
Pakistan. Puppets should laka a lesson
from what happened to Lon Nol and
Thiou, It should be a lesson to the
puppets that they have to run away
weeping. They must know that they
cannot exist on borrowed weapons. The
United States of America supports the
segime in Rhodesia of white people
because they get from there chrome
and nickel. South Africa has become
nuclear. It has joined the nuclear club
which is a threat to the Indian ocean
area. This area of Asia has got 40%
ol gold, 60% of uranium, 80% of tin,
90% of rubber, 88% diamond, 57 oil.
The U.8.A. obtains 85% of rubber and
T0% of tin from this area. Along with
Diego Garcia base, the base at Masera
which was obtained by U.S. from the
Sultan of Oman in return for weapons,
to crush the people of Oman. Now the
base at Masera, Gowder and Makaran
is the channel through which all passes
fo us. This can be obstructed by the
U.S it they 50 choose in any emergency.

In an Article, Moosa Moola, Chiet
Representative of Asian Mission,
Alfrican National Congress, refers to
Simonstown at the extreme end of
South Africa. And, if South Africa is
going to be made strong, it is going to
be a threat again to the countries
around the Indian Ocean. It Is signi-
ficant that three vetoes were used by
U8, by UK. and by France on expul-
sion of South Africa because they
wanted to use South Africa. Kissinger
when he came last year gave an assur-
ance that Pakistan will not be given
arms and there is no question of parity
beiween India and Pakistan, Now they
are arming Pakistan on the plea that
they have to rul.lntl.'ln a balance bet-
ween India and Pakistan. Actually, the
mtentlon is to de-stabilise normal con-
ditions in the subcontinent and there-

§

!wlnmtnsotl'akhtm.lmlf-omem
dretente .

mthe SUDEr-POWErS.
Bul I do not havé any doubts with
regard to this that they do not want
a nuclear war. Because, that will Snish
them also in the process.

USA. has 30,000 nuclear '‘weapons
which is 3500 times mucH more stronger

AFRIL 186, 1974
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than the bomb which was thrown in
Hiroshima, neydon‘twmwh.wtped
out in a nuclear war, Therefore, their
only game is to create this de-stabili-
sation in the Aslan theatre.

I shall go a step further and say that
though nuclear war will not be their
yet we feel concerned when US. is
urming Pakistan this time.

MR. DEPUTY SPEAKER: Mr. Aga,
you have got just two minutes more.
What do you want them to do about
it ? What should the External Affawrs
Ministry do in thls situation ?

SHRI SYED AHMED AGA: I will
omit most of the portions of my speech.
What I would like to say is this. The
Ministry should not only have a
dynamic policy but we should also.
pursue the Asian Collective Security
system. We now see the U.S. making
its efforts to distabilise +his sub-
continent, Therefore. our policy should
be such that we can have stability in
tnis area. We should try to do this
progressively. We have recognised
Cambodia. We should recognise PR G.
The US.A. is trying to use bases for
their own Imperialistic “purposes. We
should not allow this to happen in this
part of the country.

1 would conclude by saying that we
must bave a sort of Asian Collective
Security system here. I think about a
year ago or 80, we had attended a
meeting at Moscow. About 3,000 dele-
gates attended that meeting there and
they resolved that we should have &
system of Asian Collective Security in
this region We should iry to see in
what manner and in what way we
should have such a security system
which would help us,

SHRI D. P. JADEJA (Jamnagar):
Mr. Deputy , I rise to support
the Demandsa
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MR. DEPUTY SPEAKER: This is the
most difficult lttle book for me to
read ! This is a rigmarole of all kinds
of things,

SHRI D. P, JADEJA: Since this re-
port has been published from South
Biock, they always consider South
Ameriva or Latin America as a part
of America. Once they mentioned it as
South America, for the second time they
mentioned that as Latin America and, for
the third time, they have again mention-
ec! that as South America. Whatever the
report that was given about 15 years
agc. to-day we find the very same thing
in this Report. We have had the experi-
cnces 1 the past and let us not forgel
that as far back as in 1053, India was
deteated In the U.N. in a Committee’s
clection by 21 votes whereas 17 votes
were from the Latin American coun-
iries. 1t was since then that we have
been realising the importance of these
Lutin American countries. And I am
rroud to say, to an extent, that we have
nude some developments in this res-
pect. We have now, out of these 24 or
25 Latin American countries, diplomatic
relations with almost all the 20 to 21
~ountries which is an encouraging sign.

But, Sir, havimg diplomatic relations
#wione does not serve the purpose, We
chould have diplomatic relations along
with economic cooperation. We have.
in this country, been exporting goods
of all sorts which have still not reach-
od the Latin America

Sir, in this report—I can show the
reports for the last five to six years—
1t is always mentioned that here is a
potential market in Latin America, We
#re prepared to develop our trade
~lations but it is difficulty in shipping
which is coming in our way. This Is

it they could give some sort of guaran-
tee that goods would be sent there they
nre prepared to start an experimental
line for gt least six months.
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even—if we are interested—start ope-
rating to South America through
Yugoslavia with .whom we have geod
relations. The Yugoslavia lines have
lut of contacts with Latin American
countries. It is for the Ministry to be
mure serious in this direction. I am
glad that our new Foreign Aflairs
Minister who has just been there—and
he will be again going there—will know
for himself the warmth and the friend!li-
ness that these people have for all
of us. I would congratulate the Minis-
try for recently recognising El Salva-
dur. These are small countries in
Central America looked after from
Mexico When we have an ambassador
at Panama why not we have a junior
resident ambassador in Guetamala who
could look after all these countries in
the Central zone. Talking about South
Arnerica, Brazil covers Bolivia. I would
hke to know the logic of it. Would it
not have been proper to ask our man
in Peru to be incharge of Bolivia?
These two countriez are next to each
cther and have much in common. These
are the small points which I would
like to mention just to draw the atten-
tion of the Government that it is these
small things which matter quite a Jot
ond more attention should be given to
them.

I would in short mention about
wnother very important aspect about
Lotin America and that is our trade
relations I believe STC has office m
Buenos Aires which 15 doing well. But
Buenos Aires does not cover the entire
T.atin American continent. Lima is the
hradquarters of the Andean Pact. Why
can't we upgrade that embassy of ours ?
Why not put a senior ambassador and
make him our Commissioner
there who can cover the entire Latin
American countrles because today
almost all the Latin American coun-
tries are in the Andean Past except
Argentina, Venezuela and Brazil?
Would it not be worthwhile to study
this point and give importance to our
bate in Lima which is being neglected
to-day ?

I would also like to mention omne
thing which Mr. Sequeira has also men-
tioned. It was in the vear 1871 when
for the firit time the Latin American
Parliament invited an observer from
India and we Bént one. They
ciated it. We were lam '1'-’:

a year g
:'&.?thummw bare that the
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since 1972, Government of India were
trying to convene a joint conference of
democratic counfries from Latin

to take it up at some level or the cther.
But, the result is that we have been
given a bad name. It may be the fault
of the Lok Babha Secretariat or the
people in the South Block. I am not
interested in that T am only interested
to know, who is to be blamed for this
and whether we gre going to do some-
thing to win back the confidence of
these Latm American countries who
helieve in democracy and who look to
as a democratic nation, which
could be an example for them to
tollow :

¢

Saying this, 1 support the demands.

SHRI SHIVAJI RAO 8. DESHMUKH

©
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conference, They have pethaps
ceeded in restoring Bandung spirit

with Africa and Asiwa. Not only our
colonial past 1s similar, not only the
present imperialistic exploitation 1
similar, but, even our feelings far sur-
paes the geophysical boundaries and we
feel one with the cause for which this
comity of nations is struggling. Bir. this
«tiuggle is going to be long and hard
and m this struggle, a developing
country like India 15 looked upon oy
other up-coming Afro-Asian countries
as a leading light towards this solida-
rity. I hope our Foreign Ministry svould
prove worthy of the same.

Mr. Deputy-Speaker, Sir, since the
days of Jawaharial Nehru, the foreign
pulicy of India has always assumed an

there has been injustice, in any corner
of the world, India's voice has not
only been heard with respect but, has
glways been looked upon as a guiding
principle for solution of international
ls.

I have wmethl:ll to say M‘I‘MSE
unity. During days, Pan
Nehry mm::rhhum#lh'-



There have been rumblings in the
UK. about British participation in EEC,
‘There may be a referendum in Britain

Minister, who has s¢ much economic
huckground and who is so well aware
of Imperialistic exploitation, both
wihin and abroad, would sce to it that
he at least lays the foundation for
some such international association in
Asla.

1 have something to fay about India's
porticipation and continuance in the
rlerling bloc When India achieved its
independence a few years ago, our
entire international trade was tied with
UK. and we were naturally in the
‘terling bloc. Thus we accumulated
several thousands of crores of sterling
to our credit. Therefore, it was in the
fitness of things that India should con-
tinue in the sterling bloc. But now that
our international trade has assumed a
pruportion where British common-
wealti participation is less than 1520
per cent, there is no sense in India
continuing in the sterling bloc. Even
tbe Arab countries are thread of these
peiro-dollars and are thinking of evolv-
ing their own currency formula for the
sale of oil and oil products. So India
shouild serlously think of coming out of
the sterling bloc and evolve a sort of
currency of its own covering several
South-Eastern countries like India,
Bangladesh, Nepal and Sri Lanka which
\v{g losd to a solid foundation of trade
and ald,

The developing nations of the world
not only look to Indlan technology
Indian political wisdom but th

g
58

look to Indla as the leader of the
dowritrodden comity of nations. There-
fure, T hope that our foreign policy
would be worthy of the same,

xara); %mpmmmﬂm
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1 can see, this is the only occasion i.e.
during the debate on the Demands for
Grants of this Ministry over the last
eseveral sessions—apart from specific
1ssues which have come up in a call
atlention motion or otherwise—when
we can take a look at the international
urena When I say I regret it, it is
because the architect of our foreign
rolicy, Shrl Jawaharlal Nehru, when
he was alive saw to it that this House
deliberated for hours not merely on
ihe basis of our Yoreign policy which
was settled even during the days of our
freedom struggle, bul on the contours
oi the international situation, and each
developing crisis.

1500 hrs.

One of the co-architects of our foreign
policy. Shri Krishng Menon is no more.
We miss him very much today and
probably we will miss him for many
vears. 1 had an opportunity to discuss
tiis matter before his death and he
said* “it is unfortunate that this Parlia-
ment is not taken into confidence and
the Government does not think it pro-
per to come up with proper motions on
international questions.” Because it is
the ouly House which can deliberate
and guide; it should not be a close
preserve of the South a Block. Since
this 1s the era of people's diplomacy,

but also while reviewing the policy.
It is not a cliche to say that the year
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on the forces of imperiglism, it has
shown man'’s eternal determination in
seurch of basic eternal truths and
values. A question was posed before
Dr. Ho-Chi-Minh, the founding father of
Viet-Nam in its modern sense and he
was asked: “if you do not have arms
how will you fight ?” He replied: “I
hope our mountains will fight; our
rivers will fight and our valleys and the
whole country will rise against aggres-
fsion,” That was the spirit which
asserted itself and pulled down the
mightiest empire that the world has
seen. In this House people will disagree
whether it is an empire or not but facta
and the greatest and mightiest empire
today is of the United States dollar, the
American imperialism facing the final
onslaught of the Vietnamese people and
their struggle and its fall out 1n Cam-
bodia would go down in history as a
seminal event; that fight will be a
sgnificant saga in history.

Mr. Shivajirao Deshmukh wpointed
otu a little while ago that we
had a new Foreign Minister who was
not only an outstanding statesman but
who had also been involved In our libe-
ration as a leader of our national
struggle. I would say that he is not
merely to be a witness to history; he
hos also to mould historical forces, [
cannot understand how they can refrain
from recognitioning the PRG ? Which
Government Is there in Vietnam ? On
whose side are you? These are the
questions. Freedom loving people would
like to ask the Government of India and
our great leader, Prime Minister Shri-
mati Indira Gandhi and her distinguish-
ed colleague who is also, as I said, a
great nationlist. They have shown wis-
dom In recognising the Cambodian
f;overnment and not only asserted our-
selves against the forces of imperialism
but are also leading the forces of pro-
gress.

This year has lh;; seen many ln:.ms:-
ing developments our sub-continen
Unfortunately some of our own friends
have talked a lot about developments
which should not have been done about
Bangiadesh, Therp have been national

"o APRIL 16,1975 .
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neither the Himalayas nor the rivers
or oceans can prevent the assertion of
the human thirst for liberty and the
search for a national purpose and demo-~
cratic values, If democtatic values have
usserted themselves in Sikkim, Govern-
ment of India is not to be blamed, nor
as the Chinese have in an opportunistic
way done, can the people of India or
their so-called expansionism be blamed.
But 1f the democratic spirit asserts and
says, "We want union with India”, un-
doubtedly I am sure the Government of
India and this House will give unstinted
support and welcome them to this great
family of the Indian Union.

The basic and fundamental point 15
that we have not transgressed upon
unybody's terrilory nor are we inte-
rested 1n a policy of aggression, as the
whole world knows. But still comments
would continue to flow —whether from
Washington or London 15 of no conse-
quence—that Shangrila is mnot being
allowed to remain and the Chogyal, an
uvic monument of feudalism in the
Indian sub-continent is not there, if not
for anv other reasons, to amuse the
anthropological interests of these
people ' I hope 1n g dynamic situation
lhike this, we should have no hesitation
in supporting this policy.

There have been very welcome deve-
lopments in other parts of the world
at in Portugal, again as a consequence
of this assertion of the spirit in Angola,
Mczambique and in Africa. We hope
we will have more friendly relations
with these countries.

There has been some reference in
this House yesterday about the state of
Indo-American relations. Somebody—I
do not want to name him--talked about
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): 8ir, I am grateful to the
hon, members who have participated in
the debate for the last 6 hours. I have
listened with great care to most of the
speaches, Those which I have not
heard, I took care to read very care-
fully. Some of the members have made
very constructive suggestions and I
must pay my compliments for the high
calibre of the debate. The constructive
suggestions that they have made cer-
lainly should be borne in mind by the
Gnrvernment and I can assure the Hon.
Member. Shri Unnikrishnan who spoke
last, that in this era of people’s diplo-
macy as he called it, it 1s very right
and necessary that the foreign policy
of a country is reviewed in this forum,
people's forum, from time to time. I
would like to point out, with your
permission, that immediately after I
took over I myself had sent a motion
for considering the foreign policy of
the country so that I would have, to
hegin with, some mandate, some direc-
tiun, some instructions, some sugges-
tions from this Hon. House and I might
launch on my new duties with a
little more support. Unfortunately the
House did not find time to consider it.
Sn, as far as the Government is con-
cerned, the Government is always wil-
ling to consider the problems of foreign
effairs in this House because it not only
helps the Government to review its
own policies but also gives some new
directions in the light of the position
in the world today.

In this debate I would like to make
a general review of the international
tvene as we see it today. The inter-
national situation is in an important
and ecrucial stage of evolution and many
developments that are taking place
vilally affect us also. Hon. Members
would naturally wish to know how we
see the international situation, what are
the major features of the trends that
affect us, and how it is that we are
guing to meet this evolving situation by
anticipating events, by taking the
inliative and also by reacting to
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increasingly replaced by an attitude of
co-operation. I am saying that it is a
trend, it has not still become a full
reality, but certalnly it is a trend. The
world today is not as it was before, a
bi-polar world, but it is a muiti polar
world and it is in this world that we
have to watch the new developments
end trends.

As we see it, both Soviet Russia and
the US.A. which are the two Super
Powers are adopting a policy of co-
operation and, with all the strains and
difficulties in the way, it seems that
they are making slow but definite pro-
gress in that direction which we wel-
come. As we see it, they have succeed-
ed to a certain extent because, despite
many problems which we see today in
West Asia, Cyprus etc, they have
succeeded in avoiding any confronta-
tion. Some people say that this detenie
is also another way of manging poli-
tical crisis. It may be so. That is
another way of looking at it, but the
point is that certainly a new-trend of
cooperation instead of confrontation
has come to stay and we welcome if,
we support it.

There is also another very important
fartor in the international scene, and
that is the relationship of China with
these two major Powers. We see that
there is slow but definite understanding
between China and U.S.A. It may be
halting, it may be sometimes ambigu-
ous, but I see a definite trend of under-
standing between the U.S.A. and China
on the one hand, On the other hand
the relationship between China and the
U.S.SR. is clouded with suspicion and
mistrust. I am merely mentioning cer-
tan major facts which ultimately in-
fluence the international scene. As to
how these events affect us, to that we
will come a little later. But let us first
of all take into consideration the major
situations.

There is also another very positive
factor which has come into force in
the international scene today, one
which was in a very detailed and
eloquent manner mentioned yesterday
by many Hon. Members. Prof. Muker-
jee and our friend Shri Dinesh Singh
and many other Members from this
side made mention of ulge :;w rizing
tide of people’s success a purtl
cularly. Apd this is something which

ﬂﬂmt tempted o
Lv:g“ ditji Lhzlu:ﬁ about these
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trends after indepen Cambodia; wi hapgening in South
“d::,ce.hwhe there Wietnam. We have seen what has hap-
s 3, Laceise . in South in the Afriean
8o doubt that the greatest contribution pened A e ﬂ;ﬁ& ~
to the world and to India that was continen what has happanad
made by Pandit Nehru was that he Portugal. Theee are the new farces,
made a very accurate judgment, a very the peoples’ forces, in Africa and Asia

precise judgment, of the new world
that was emerging after the Second
World War. That was much more 1m-
portant and it is in that view that he
laid down certain basic fundamental
policies for the foreign policy of this
country, on the basis of which we are
evolving our foreign policy. Some
people say that it is weak, some people
sav that it 15 one-sided, but really
speaking they have not tried to under-
stand the real urges and the real inspl-
ration which have been the foundations
of this policy. I would like to quote a
pessage from the speech of Pandit
Nehru which he delivered 28 years ago
before independence. It was his inaugu-
ral speech at the Asian Relations Con-
ference in New Delhl held on 23rd
March, 1947. And this is the last para-
graph which I would like to read.

“All over Asia we are passing through
trials and tribulations. In Indi:
also you see ¢onflict and trouble
Tet us not be disheartened by
this. This 1s inevitable in an age
of mighty transition (mark the
words “mighty transition”) There
are often creative impulses and a
new vitality in all the peopies in
Asia. The masses are awake and
they demand their heritage.
Strong winds are blowing all over
Asia. Let us not be afraid of
them, but rather welcome them,
for only with their help can we
build a new age of our dreams.
Let us have faith in these great
new forces and the dream which
is taking place Let us, above

Another imporiant thing that has
happened 1s the emergence the third of
world. Not merely it has hberated or
it has come Into 1ts own but 1t has
organised certain institutional forums
mso to assert itself. One featyre of it
is the non-ahigned movement. The non-
aligned movement today is one of the
importiant forces with which the world
has to work, recognise and accept as
sn important fact. We have seen that
most of the non-aligned countries are
developing countries and most of them
belong to the third world. What have
we seen m the last year ” Both the
Special Session and the Genersl As-
sembly Session of the UN. demon-
strated that this third world and the
peoples of the third world are not
merely struggling to come into thewr
own but are asserting their rights; they
are to achieve justice and
equity They are not merely asking
for justice but they are finding out
ways and instruments o achieve jus-
tice and equity.

These are the basic elements In the
international scene today. Of course,
there is anothar reality also which we
have to take into account snd that is
the very acute economic situation that
has overtaken the world In the las®
two or three years, particularly, in the
form of inflationary conditions. the
poices of cartaln raw materials and the
prices of imports in developing coun-



the prices of oil even though it
tainly cost us more. Even then,
iook a principled position and we sup-

that we have worked at different inter-
national forums. Even now, in Paris,
1 thisk, our representative is meeting
In a preparatory meeting for a confer-
ence between the consumers and pro-

cooperation, it might help us to go
ahead.

I mention, in detail, these economic
matters because the present economic
problems, monetary problems and the
cconomic crisis, all these things, are
also factors in the intermational scene
which are going to influence policy-mak-
ing in the foreign affairs field. You can-
not separate economic matters from poll-
tical maiters. We saw what happened in
the 1973 war in West Asia. It
crented the present acute

:
L

a rewuli of the political situation there.
Thay asre increasingly getting inte-
grated with each other. It is very diffi-
cult to separate one from the
Therefore, this is an importan
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of cooperation with non-aligned coun-
iries, the developing countries, the
third world countries. And this solida-
rity of the non-aligned countries in the
Rreatest guarantee of the progressive
forces in the world. This is the major
point that I wanted to make about this
particular aspect.

Non-alignment, as I have said, is
movement. I was asked the other day
whether non-alignment was not be-
roming a mantra, and I pointed out to
riy interviewer that mon-alignment is a
dynamic, living organism’, Notwith-
standing the progress of detente, which
All of us welcome and to which we
subscribe in our own attitudes, there
ia need for wiligance and solidarity
among the non-aligned countries in
guarding against the tendency to carve
out spheres of influence or settle mat-
ters over the heads of others. The im-
portance of such solidarity was reite-
rated at the recent Minigterial meeting
of the Coordination Bureau of the non-
aligned at Havana. The aims and prin-
ciples of non-alignment continue to
have a great validity m order to ensure
genuine independence, peace and inter
national security for the wmajority
of the world's population, and India
will continue to play its due role in
fwrthering these principles. What has
happenad in Cyprus underlines the im-
portance of solidarity among the non-
aligned. We firmly suppert the
sovereignty, territorial integrity. inde--
pendence and noo-aligned status of
Cyprus., We endorse the various UMN.
Resolutions an Cyprus which, while
reiterating the above-mentioned p
:.lpéu. call for an end to foredgn mili-

of

a
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AN HON. MEMBER: What did he
say?

SHRI YESBHWANTRAO CHAVAN:
d do not want to repeat what he had

said.

PROF. MADHU DANDAVATE (Raja-
pur): Why not tell him that 1t 1s not
A mantre but a tentra ?

SHRI YESHWANTRAO CHAVAN: 1
am sure he has followed the argument.
‘We have certminly supported the oll-
producing countries in this. It is basi-
cally a very correct position to take,
because this has been the basis of
«xploitation by the colonialists,

We talk about colonialism. Ultimately
what 18 colomalism? They try to exploit
the raw materials of undeveloped coun-
tries, and further process them, and it
18 this processing part that, really
speaking, gives the economic strength.

Therefore, the right of a sovereign
.country to fix the prices of i1ts own
raw materials 1s a very fundamental
principle which we must support. But,
atl the same time, I am quite aware
that 1t has crealed certaun problems
which we are, very frankly, discussing
with the non-al:igned, oil-producing and
eu-exporting countries—that 1t is their
.duty also to keep the solidarity of the
non-aligned world, that they must see
that they too try to cooperate with the
developing countries 1n order that these
rountries are not ultimately affected.

Qur basic posrtion in international
aflairs 1s—and I should say that that
is the major plank of our foreign policy
~to build our friendship on very strong
foundations as far as our neighbouring
countries are concerned. Therefore, you
will permit me to go country by country
because this is important ... (Interrup-
tions). That is the major plank of our
policy in the neighbouring countries in
which I include the Gulf countries, the
Sounth-east Aslan countries and also the
countries in the North, I know the hon.
Member over there has sent me a chit,
He wants to ask me a question, But
before he asks the guestion, I will try
to answer it and I am sure I will no:
be able to convinece him,..

SHR1 SHIVAYI RAO 8§. DESH-
:I:ieilmtmtommictim.

APRIL 18, 1995 ,

to explain all these maiters.

Let us take the case of Pakistan first
because it is a npeighbour and it is is
the minds of many members who have
made a mention. I read the speeches
and I would like to assure hon. mem-
ber, Shri Madhavrao Scindia. He rent
me a note yesterday that I should be
present when he spoke, I am sorry I
had to go away to attend a Cabinet
Committce meeting urgently. But 1
have taken care to read his speech very
carefully. About Pakistan he has made
criticisms against our foreign policy
As he iz a young and new member I
do not want to be critical about him.
I certainly would like to appreciate his
participation in the debate and the
contribution he has made. I must tell
him that he has not followed the real
foreign policy principles behind what
ht¢ppened 1n the Simla Agreement

SHRI MADHAVRAO SCINDIA
(Guna) I followed 1t all right. I follow-
ed it very well...

SHRI YESHWANTRAO CHAVAN. 1
am giving my as<essment to you You
suil yesterday whatever you wanted to
say.

SHRI § M. BANERJEE (Kanpur):
The assessment will be reviewed by
Sardar Swaran Singh who s alredy
siiling there,

SHRI YESHWANTRAQ CHAVAN:
What happened 1n 1971 was something
bigger than merely Indo-Pakistan
relations. The result of the success of
1071 has to be seen in the em
of a sovereign Bangla Desh, in India's
effort to go to the ald of a struggling
people woh were striving hard to get
mdependence, to go to the aid of people
who were being ruthlessly and brutally
driven from their homes in their own
country. This 18 the context in which
you will have to pee what happened
later on What was really being tried
through the Simla Agreement was nol
merely to solve the temporary issues
that had given rise to particular pro-
blems. Naturally Pakistan along with
many other friends of hers have come
to recognise Bangle Desh, Then, we
had to solve certain humanitarlan pro-
blgms involved in it. We bad fo solve
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the problem of the Pakistani prisovers-
of-war. What the Bimia Agreement has
done is that it bas a rertainly given a
frame-work of detente in the sub-
continent, if I may use that word.
It is something which is a very basic.
Ultimately you cannot see a region in
1solation if you are talking about world
peace and friendly relations and co-
existence in the whole world. You can-
not think in other terms as far as your
o;hnhrum is concerned. Therefore,
1

SHRI SAMAR GUHA: Still you
believe the frame is there. The frame
is already cast.

SHRI YESHWANTRAO CHAVAN: 1
am coming to that. Certamnly you can
put your questions after 1 finish and
I will try to answer them.

What is the way one has 10 look ?
1 know there are certain more troubles
i, the way. 1 do not think it is very
essy. Some of the things cannot be
merely wished away. Wishful thinking
is not going to be helpful to anybody.
We should better see the significance
and the force behind what really speak-
ng took place there. Well, afterwards,
Pakistan has taken a zig-zag attitude,
i use their own words, I do
not want to go over the details
of what we did in case of trade,
communication agreements, etc. Cer-
tainly Pakistan has to accept thizs posi-
tion that it has to build up good rele-
tions with India, and efforts have been
made, but there are certain inherent
attitudes in Pakistan which have to be
rured by their own efforts. Possibly we
will have to help them to eure it, and
possibly history will also cure it. The
first difficult position that they took
was immediately after May 1974 when
India exploded a nuclear device. They
tried to misinterpret India and carried
on propaganda against India all over
the world, but, without much impact.
A large number of countries have ac-
cepted the bonafides of India in iis
¢ffirmation that this nuclear explosian
was made for peaceful purposes. Even
] S.A. accepted this position. So, their
attempts did not make much impact on
world opinlon.
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make capital out of it and started cam~
paigning ageinst that. But I do not
think he has made any impact. Bui he
certainly tried to create difficulties n
this process of normalisation. We have
made it clear to him that this agree-
ment with Shelkh Abdullah is gn inter-
nal matter of India, Kashmir is an
integral part of India and the under-
standing with Sheikh Abdullah is cer-
tainly going to help normalisation of
relations with Pakistan. I hope that
Shri Bhutto will see the wisdom in
this regard and continue this process.
We are expecting their Foreign Secre-
tary to come here and discuss further
the question of civil aviation, ever-

flight, etc. and this process will
continue,

SHRI SAMAR GUHA: The earth
under the feet is already gune; now

you are frying to build up the aerial
nexus with Pakistan

SHRI YESHWANTRAO CHAVAN:
Well, cwvil aviation also ultimately
cemes down on the earth! What has
hoppened to you Mr. Samar Guha?
You are a great revolutiomary; you
have hecome such a pessimist and lost
sll vour idealism. What has happened
to you? The main point is this, The
old process was going on in a proper
way; something happened in between:
then our relations with Pakistan were
gradually, slowly, may be haltingly.
making progress and then at that time
tnis thing happened. And, what a time
was chosen by the US.A. ! The United
States of American decided to lift the
embargo which in their own wisdom
they had placed some ten years before.
But this is the time they chose to lifi
the embargo. It could, reslly speeking,
aflect Loth the processes, normalisation
process with Pakistan and normalisa-
tion of our relatlons with U.S.A. also.
Somebody said that we must have our
bridges of friendship with all the big
powers. So, this also came in the way.
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. [Shri Yeshwaptrao am-:

Itﬂnktherhanwwrmhedit
.‘rhm 1o be some sort of a

sometimes becomes
supeutmuu I am not a superstitutious
person. Sometimes this is what it looks
like. Thete is an absolute limitation to
what arms can do or what the mili-
tarists can do. In both Africa and Asia
and possibly, in all parts of the world,
nationalism is still an important force
tt be reckoned with and the awakened
masses are also to be reckoned with.
Their urges and their aspirations have
all to be taken into account. This is
one thing which these big countries do
not take note of And that, really
speaking, is creating problems for
themselves and creating problems for
the world.

1 think Shri Madhavrao Sciendia has
criticised America. But, I think, he
could not do anything else because now
America is supporting Pakistan (Inter-

As far as Pakistan is concerned, I
think I have made our own position
very clear.

I would like to say that in our policy
towards South-East Asia, we have con-
sistently endeavoured to explore the
possibilities of mutually beneficial co-
operation in the countries in this region.
1 think we can claim a measure of
success in this effort. I would, for
instance, refer you to the continental
sheld boundary agreement concluded in
the year 1974 with Indonesia which is
an example of mutually beneficial co-
nperation in the waters separating the
countries in the region. Even with
vther countries in South-East Asia we
have been able to identify and, to some
extent, develop co-operation in the

; ‘important g
dﬂndh‘ceﬁdnturmthroughwhlm
we can develop an Asian identity is a
vurylmpm’hnl point made by

all the
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smong Asian countries which could of friendship and co-operation and
provide an opportunity to ensure that realise that we have no imtention of
mmmmm-w% mmmlnth:l:omumu affairs or
we are aware-that a variety of poli- i iy B
uical reasons somewhat The House is, of course, aware of the
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My colleague, the ex-Foreign Minis-
ter, Mr. Dinesh Singh, particularly laid
emphasis on this aspect and made a
mention of the Asian Ministers council.
Some meetings took place of this coun~-
cil. The last one was held in 1870.
Afterwards it was not possible to hold
them but in this matter our judgment
is that you cannot force the pace. There
are certain regional and internal con-
tradictions which you cannot forcibly
solve. This can be done bv buiding
bilateral co-operation and when ynu
work out some sort of network of bila-
teral relations, as I mentioned, a multi-
lateral relationship may emerge. We
will have to make very cautious though
urgent! efforts in this direction. Profes-
sor Mukherjee and Shri Daschowdhury
also made a mention about it.

Recognising that the world grows
more interdependent, politically as well
as economically, we actively advocate
and pursue a policy of international
co-operation, This has been the guiding
principle of our attitude particularly
towards our neighbours. 1 have already
mpoken about Pakistan. In recent
months, in our relations with some
other neighbours, we have been able
to resolve some long standing issues
which had defined solution for genera-
iions. I refer to the Agreements with
8rl Lanka on Kachachativu and the
future of persons of Indian origin.

I refer alsc {0 the agreement with
Bangladesh about Indo-Bangladesh land
houndary, deal

recent political and constitutional
changes in Bangladesh. So far as we
are concerned, they do not signify any
change in Bangladesh's policy of friend-
ship and cooperation with India and
her non-aligned posture in foreign
affairs. On our part, we shall continue
to strike for the closest passible co-
operation and friendship with that
country. It is true that there are some
outstanding issues such as the delimi-
tation of maritime boundary and the
Farakka barrage. But, we are confident
that in the context of the genuine
desire for amity and cooperation on
both sides, a fair and amicable solution
which safeguards the interests of both
the countries will be reached.

In regard to Nepal, a country with
which we have close and traditional
ties of friendship, we are hopeful that
4 healthy relationship can be built up
on the basis of mutual respect and a

. frank recognition by each country of

the other's sensitives, For our part, we
have always done our best to respect
Nepalese interests and wishes on a
number of issues. We cherish our
friendship with Nepal, but this relation.
ship must depend for its growth and
sustenance on common observance by
both the countries of the elements of
reciprocity, mutual benefit, mutual
respect and non-intervention in each
other's internal affairs. This is as far
as Nepal is concerned. 8ir, the other
areas are the agreas of West Asia,
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MR. DEPUTY-SPFEAKER: What can of co-pperation. Iram has
they do about newspapers ? demonstrated its interesat in the stabl.
lity of the region. Its friendly relations

SHRI YESHWANTRAQO CHAVAN:
1f you do not want me to reply...

SHRI PRIYA RANJAN DaAS
MUNSHI: There 1s deliberate distor-
ton,

MR. DEPUTY-SPEAKER: What can
you do about newspapers? We have
freedom of the Press in thus country.

SHRI YESHWANTRAOQ CHAVAN:
You have made your point Sir, I had
briefly touched upon the dangers of the
situation 1n West Asia. Qur attitude
to the Arab Israeli problem 1s well-
known. We have consistently supported
the principle of denying the aggressor
the fruits of his aggression and recog-
nisimg the legititmate mnghts of the
Palestinian people. Just peace ;n West
Asia can be secured only on the basis
of these principles The Arab world,
by and large, recognises that owm sup-
port to them over to years has beer
based on principles and not on exped-
ency In turn, this has facihitated Indo-
Arab cooperation In many flelds to our
mutual benefit We have always sup-
ported the Palestinian cause and have
accepted the Palestinian Liberation
Organisation as the legitimate repre-
sentative of the people of Palestine 1n
their just cause When the PLO
recently asked for permission to open
an office in Delhi, we readily agreed
1o that request. The office has started
functioning already.

In this connection. I may also refer
1v the closer relations that we have
bheen able to develop with the Gulf
woountries This 15 a very important part
of our neighbourhood Several high
level visits have been exchanged as a

with Pakistan need not hinder the
ther strengthening of our bilateral
tions, and It is our hope and desire
that Indo-Iranian friendship and eo-
operation will continue to grow to
mutual benefit,

for o1l when we were in need. In the
eircumstances, the news of an accord
between Iran and Iraq in March this
year over the boundary and other pro-
blems has been very welcome, and we
hope that both these rountries will work
wgether in the intcrest of the whole

1egion

T had referred earlier 'n my speech
{0 the threat of military intervention
in this region—I am talking about the
west Asia region Such contingencies
will have to be faced by us with the
confidence that gun-boat diplomacy 1
not an effertive political instrument.
The Suez mis-adventure of 1856 bears
lestimony to that At the same time, we
have to redouble our efforts o streng-
fnen the solidarity of the entire non-
aligned world, so that our unity and
determination may serve as a warning
to the potential interventionistic.

While we shall continue to direct our
efforts towards getiing the dev

national co-operation, the safeguarding
of our own security interests would
naturally assume paramount Impor-
tance. In that context, we have to con-
finue to build up and stréngthen our
relations with these countries which
would stand by us.

The only other country, to which [
vanted to make a reference and which
T have not been gble to do, was Afgha-

President Daud

recently, There

?i
Y
s
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matter which, really speaking, concerns
vs. Our relations with Pakistan are very
closely and frlendly and we have...

AN HON. MEMBER: Afghgnistan,

SHRI YESHWANTRAO CHAVAN:
Afghanistan I mean—thank you for
the correction. Our relations with
Afghanistan are very close and
snd we have the fullest sympathy with
Afghanistan in the problems it faces.
Of course, with Pakistan also, we want
to be friendly...

AN HON, MEMBER: It cannot be a
one-way traffic.

SHRI YESHWANTRAQO CHAVAN:
‘We were making efforts to be friendly.
We enrnestly hope that a peaceful solu-
fion will be found to these problems.

When President Daud recently came
here, we both felt that the U.S. decision
on arms supplirs to Pakistan would
encourage the forces of confrontation
and tension. retarding the process of
normalisation in South Asia.

In this connection, I would like to
mentiion one aspect, to which many
members made reference, and that is
regarding Khan Abdul Ghaffar Khan.
Khan Abdul Ghaffar Khan is a person
not belonging to one country or the
other. He was a veteran freedom figh-
ter and naturally his arrest has caused
concern to us, and 1 share that concern.

SHRI SAMAR GUHA* At least you
have mentioned that.

16.00 nRs.

SHRI YESHWANTRAO CHAVAN:
With regard to China, the fact that I
refer to our relations with China in the
end does not by any means signify
that we attach less importance to that
great country, Inspite of whal China
has or has not done we continue to
have an open mind on the question of
bi our relations with China. We
‘have repeatedly wade kmown our
desire and willingness to do so. Un-
fortunately this thing cannot be a one
way affair; there has to be a response
from the other side as well. We do
not have as yet any concrete evidence
of a corresponding desire by China to
improwve its relations with us. Inspite
of the recent of the table tennis
team and the optimistic statement by

CHAITRA 26, 1897 (SAK 4)
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{he Chinese Vice Premier who passed
through Calcutta in February on his
way to Kathmandu for the coronation
of the king, the Chinese have shown no
real change in attitude. On the con-
trary they have launched a fresh bar-
rage of anti-Indian propaganda on well-
worn themes like Kashmir, Pakistan,
Sikkim, Nepal, etc.

I find two very interesting criticisms
coming from two different Members of
the opposition. Shri Mavalankar told
us not to insist on rigid reciprocity, it
I am quoting him correctly. If in re-
Jationships between two countries reci-
procity is not to be maintained, what is
{0 be taken care of ? If reciprocity is
considered rigidity, the only thing is
surrender.

SHRI P. G. MAVALNKAR (Ahmeda-
had): I do not mean surrender at all;
I said; let us not be rigid: let us keep
an open mind on that point,

SHRI YESHWANTRAO CHAVAN:
Certainly. have an open mind. But this
open mind 1s rather a dangerous thing
and I do not know if open-mind is
something which could be open at both
ends.

MR DEPUTY-SPEAKER: That will
be an open-ended mind.

SHRI YESHWANTRAO CHAVAN:
That is one thing. On the other side
my hon. friend Scindiaji said: do not
go by the ping pong diplomacy...
(Interruptions). The word used was—
plng pong diplomacy. You said: let it
be there; but do not be the ball but
be a bat. That is what he said. This
ward ‘ping pong diplomacy' in connec-
tion with India has no meaning. It
might have had some significance in
relation to the United States because
+hey had no other communication with
China; they had no diplomatic rclations;
they had no embassy in Peking nor
had China an embassy in Washington
in the United States. They had to
depend upon some type of diplomacy...

(Interruptions).

SHRI MADHAVRAO SCIENDIA:
Surely. you have not taken it literally.
Idomtme:;;;;mgouéoanghp:ay
ping pqng ao Tse Tung. at 18
just an expression,

SHRI YESHWANTRAO CHAVAN:!
In this particular matter, we have to
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judge the facts, Our basic attitudes
clear. We certainly would like to
what their attitude is going to be

ea itself and it has not only liberated
the forces of democracy in Portugal but
it has also liberated the forces in
Africa, Anglo and Mozambique, There
are very important changes taking
placce not only in the former Portu-
guese colonies, but some optimistic
progressi

in some other countrles in South
Africa as well as in Zimbabwe and
Namibia. In this region, the local
slatesmen like President Nyerere and
President Kaunda are taking a lead
in constructive statesmanship.

Latin Amerlcan countries is also recog-
nised to be a very important plank of
foreign policy. May be what was true
ten years before is not true today. We
have got our Embassies there. I had
particularly menticned that this non-
sligned meet at Havana had a special
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far as East European couniries

the two super powers

point of views of our national interest,
This is one fact we have to take note
of. Whenever India was in difflculty,
Soviet Russia has stood by us Cet-
tainly our relalions with Soviet Russia
sre very friendly and they will grow
from strength to strength. Our rela-
tions with the East European socialist
countries are also very friendly. Only
this year we had visits from three Prime
Ministers of East European countries
and we have found that there is iden-
tity of views and similarity of approach
in regard to many international mat-
ters. 1 think our trade and economic
cooperation is also growing. Our rela-
tion with the East European countries
and the Soviet world is a very impor-
tant matter of policy with us and I am
sure it will grow from strength to
strength.

An far as US.A. is concerned, Dr,
Kissenger's visit created certain hopes,
but the lifting of the embargo created
difficulties and I had to postpone my
vidt to US.A. For future, we certainly
hope to have good relations with them,
but it will depend upon thelr showing
sensitivity to our national concerns,

As far as Cambodla is eoncerned, we
bave recognised the Government of
Prince Sihanouk. As for the PRG, I
would like to assure the House that our
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SHRI YESHWANTRAO CHAVAN:
You lemve that decision to us.

As far as the Commonwealth l.l con-
camnd. it is a very important forum
for exchange of views. It is not a body
which takes any policy decisions. It
not expected to do any such thing.
But when heads of governments, com-
ing from different regions at different
ievels of development come together,
the exchange of views help each other.
This has been my experience. Of course,
1 have not attended the Prime Minis-
ters' Conference as yet, but I have
experience of the conference of the
Finance Ministers of the Common-
wealth. I must say that it helps us
t0 come into contact with the Carebean
countries, the African countries and
ihe South Asian countries, and this ex~
change of views certainly helps us to
develop a sort of consensus. It is good
that some of the developed countries
hke Britain, Australia and New Zea-
Jand are present. Sometimes their
uvailing of the views of the third world
help them, though I am not sure how
far, in influencing the decision-making
in other countries like America.

I think I have practically dealt with
oll the major problems that were raised,

oft nfe quw  (fgor fesft) o farelt
®Y migar arew § A ;T

SHRI YESHWANTRAO CHAVAN:
Of course, there 15 this tendency on
‘he part of some of these big powers,
who are not reconciled to the progres-
sive regimes in developing countries.
Bo, wherever they find a possibility of
undoing it, they are taking that oppor-
iunity, 1 am sure this policy has not
paid them, has not succeeded in any
other part.

SHRI PRIYA RANJAN DAS
mm:i‘b&yﬂﬂtﬂmdﬂitm

SHRI YESHWANTRAO CHAVAN:
Fopsibly they may wish to try it. But,
zwnummmamnm
going to put up with that. They will
certainly give a very éffective answer
to any attempt at subversion in this
wnutthwmd. You can rest assured

VASANT BATHY (Akola):
!nﬂ iy is very hot!

GHATTRA 26, 1697 (SAK4)
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SHRI YESHWANTRAO CHAVAN:
Mimndnottr:!t. 1 bave no doubt

like to say that cultural dinhnnc.r is
one of the instruments for promoting
friendly relations with other countries.

the responsibility of the Department of
Culture, However, as one of the im-
plementing agencies, the Indian Coun-
cfl of Cultural Relations, which is under
the admunistrative control of my Minis-
try, has been carrying out active and
mncreasingly wider programmes of cul-
tural exchanges with other countries,
within the constraints imposed by our
Iimited foreign exchange resources.

Now two points remain. One is about
our Embassies and Missions, which was
a point made by some of the Members,
particularly by Shri Mavalankar. I can
say from my experience of the last six
months, because I have travelled quite
a bit in the last six months and I have
come into contact with younger officers
of the Foreign Service, that most of
them are very eager, keen, intelligent
and patriotic persons. Shr1 Mavalankar
mentioned his experience sometime n
the last decade, was it not? But things
have changed. Certainly, there are some
limitations on them. Omne is man-
power availatlity. Some of our mis-
sions are small, But I quite agree that
there is scope for improvement in the
relations with the public. 1 will again
bring to their notice the feeling in the
House that they will have to be a
little out-going in their relations with
the Indians abroad. Indians on visit,
and that they should certainly buld
up India's image in the countries in
which they serve,

I trust I have been able to give the
House some of the salient features of
the present international situation and
the manner in which we have tried to

India's views and safeguarding her
The objectives ofhel'ndll.n
foreign policy are to promote the cause
of peace and international co-operation,
as we believe that this would secure
the interests pot only of India but also
entire international community.

the global context, we welcome
the world-wide trend towards detenta
lndudunﬁalofm It is in this

Ei
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atmosphere that humanity can a
social, economic and political

It is also in this context that we ean
take steps in their direction of general
and complete disarmament. At the
some time, we advocate strongly the
sovereign equality of nations and we
maintain that all countries, big or small,
rich or poor, should have a voice in the
working out of their destinies.

India, accordingly, believes that
non-alignment plays a crucial role in
the furtherance of these objectives. We
rontinue to attach great importance to
the unity and solidarity of the non-
aligned countries in the interests of
ihemselves, of the developing countries
and of the international community as
a whole. We remain firmly committed
and totally opposed to all forms of
colonialism, racism and discrimination
in the world, wherever and in what-
ever form they might occur,

In the global context, we also believe
firmly in the increasing inter-depend-
ence of nations, particularly in the task
of finding urgent solutions to some of
the grave economic problems facing us,
including those of inflation, imbalances
and inequalities. We believe that there
is an increasing awareness everywhera
that no country, however great or
powerful, can afford to regard a pro-
ble;tn anywhere as being of no concern
to it.

We have devoted our special atten-
tion to amity and cooperation in our
region; we have made special efforts
and taken various initiatives to streng-
‘hen our relations with all eountries
of the region, particularly our neigh-
bours. It is only through friendship
und cooperation, on the basis of so-
vereign equality and mutual benefit,
that we can help each other to build
regional peace and stability, and thus
eontribute to the relaxation of tensions
around the world. We have, I think,
ochieved a substantial measure of
success in strengthening our relations
with many countries In the region on
the basiy of these principles. We have
sotttled with them some of the pro-
blems which had defied solutions for
generations. I need hardly mﬂm
that oyr attitude to Pakistan too i
guided by the same Jdevotion fo good
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neighbeurly relatlons and’ willinguens
to settle all problems bilaterslly and
peacefully.

-

We attach paramount importance to
promoting understanding and develop-

operation in the political as well as
economic and cultural flelds. As I have
said in my speech, the conduct of our
foreign policy has been directed at this
objective bilaterally, reglonally and
globally, the objective of building
bridges of friendship, cooperation and
understanding.

MR. DEPUTY SPEAKER: There are
a number of cut motions...

SHRI NOORUL HUDA rose (Inter-
ruptions).

MR DEPUTY SPEAKER: We have
had enough discussion. If 1 allow you,
1 will have to allow others. The debate
hegins all over again. He had covered
a very wide ground.

There are a number of cut motions
which the hon. Members, Shri H. N.
Mukerjee, Shri Ram Avtar Shastri
and Shr1i Mavalankar, have moved.
Unless any hon. Member wants any
particular cut motion to he put sepe-
1ately, I will put them all together to
the House.

SHRI P. G. MAVALANKAR: Cut
Motion No. 33 may be put separately.

MR. DEPUTY SPEAKER"' I put Cut
Motion No. 33 moved by Shri Mavalan-
kar to the vote of the House,

The Cut Motion was put and negatived

MR. DEPUTY-SPEAKER: Now, I
out all the rest of the cut motions to
rhe vote of the House,

The cut motions were put and negatived.

MR. DEPUTY.SPEAKER: The ques-
tion is:

“That the respective sums not exn-

ceaeding the amounts on Revenue
Aceount
mhmwmd pe]
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The ‘motion was adopted.

[The motion for Demand jor Grant,
which was adopted by the Lok Sabha,
is reproduced below.—Ed])

DEMAND No. 30—MiNisTRY OF EXTERNAL
AFFAIRS

“That a sum not exceeding Rs
82,72,58,000 on Revenue Account and
not exceeding Rs 25.25.00,000 on Capi-
tal Account be granted to the Presi-
rdent to complete the sum necessary to
defray the charges which will come in
course of payment during the year
ending the 31st day of March, 1976, in
respect of ‘Ministry of External
Affairs'"

MinisTRY or DerENcCE

MR. DEPUTY-SPEAKER: We now
take up discussion and voting on
Demands Nos. 18 to 28 relating to the
Ministry of Defence for which 6 hours
have been allotted. Hon. Members pre-
sent in the House who desire to move
their cut motions may send slips to the
Table within 15 minutes indicating the
serial numbers of the cut motions that
they would like to move. They will be
treated as moved.

Demann No. 18—MinNisTRY oF DErFgNce

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding Rs.
1,34,12,000 on Revenue Account and not
exceading Rs. 13,31,78.000 on Capital
Account be granted to the President to
complete the sum nacessary to delray
;I;e charges which t‘l::u come m

nﬂncn year en
ﬂ‘g‘mm 1976, in respact of

of Deafence’.”
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Do No. 19—Derevce Seavices—
Anmy

MR. DEPUTY-SPEAKER: Motion
moved:

“That a sum not exceeding Rs.
12.50,57,35,000 on Revenue Account be
granted to the President to complete
the sum necessary to defray the charges
which will come In course of payment
during the year ending the 31st day of
March, 1976, m respect of ‘Defence
Se1vices—Army’.”

Demanp No. 20—DEerFeNCE SERVICES—
Navy

MR DEPUTY-SPEAKER: Motion
noved :

“That a sum not exceeding Rs.
1,12,10.45.000 on Revenue Account be
granted to the President to complete
the sum necessary to defray the
charges which will come in course of
payment during the year ending the
31st day of March, 1876. in respect of
‘Defence Services—Navy'.”

Demanp No. 21—DEFENCE SERVICES—
Air Force

MR DEPUTY-SPEAKER' Motion

moved :

“That a sum not exceeding Rs.
5,70,30,62,000 on Revenue Account be
granted to the President to comnplete the
sum necessary to defray the charges
which will come in course of payment
during the year ending the 31st day of
®Jarch, 1976, in respect of ‘Defence
Services—Air Force'"

Demaxp No. 22—DEerFENCE SERVICE—
PENSIONS

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding Rs.
94,16,67.000 on Revenue Account he
xranted to the President to complete the
sum necessary to defray the chmu
which will come in dho‘o‘mt;e. giat i nt
during the en
Mach.m lﬂ?‘;n respect of "Defence
Services Penslons'”
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Dmmaxp No. 23—Carrmar ow
Outiay

MR. DEPUTY-SPEAKER: Motlon
moved:

“That a sum not excesding Rs.
147,88,52,000 on Capital Account be
granted to the Presmident to complete
the sum necessary to defray the charges
which will come in course of payment
during the year ending the 3ist day
ui March, 1878, m respect of ‘Capital
Outlay on Defence Services'"

SHRI BHOGENDRA JHA (Jal-
nagar): I beg to move*

“That the demand under the Head,
gimlstry of Defence' be reduced to
.1

[Failure to properly educate the
officers and ranks about attempts at
‘Mihtary encroachment of India by the
US imperialists and dangers arnsing
therefrom (1)].

“That the demand under the Head,
g:mil't'rr of Defence’ be reduced to

[Failure to substantially increase the
proportion of promoted officers to those
of directly recruited (2)].

“That the demand under the Head,
;il;lmllgz of Defence' be reduced by

[Need of having common mess for
officers and jawans in all the three ser-
vices (3))

“That the demand under the Head,
g%ummumdmby

[Nee. of providing more facilities to
{he jawans in the three services for
improving their acadermmc and mulitary
capabilities. (4)]

“That the demand under the Head,
“Ministry of Defence’ be reduced by
Rs 100"

fNeed of changing the Armed Forces
Rules and practices to make them more
democratic and less bureaucratic (8)]).

“That the demand under the Head,
“Ministry of Dience' be reduced by
Rs. 100"

[Need of educating the officers and
4awans on secular democratic and
soclalistic lines s dccepted by our
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“That the demand under the Head,
mubmehmw

[Need of incressmg the emoluments

“That the demand under the Head,
mdmmu reduced by

[Need to train and educate the armed
farces against communalism, separs-
tism, casteism and other anti-
dae;;:oa-auc and disruptive tendencies.
(

SHRI S M BANERJEE (Kanpur) 1
beg to move

‘That the demand under the Head,
;.lt\!em;st'ry of Defence’ be reduced to

[Failure to co-relate the piece work
r;t&ﬁ for ordnance factory workers.
( .

“That the demand under the Head,
‘Minstry of Defence’ be reduced to
Re l "

[Failure to finalise the pay scales of
supervisors and draftsmen in Defence
establishments. (18)]

“That the demand under the Head,
n'l‘;!l‘.hl:.!'tn of Defence’ be reduced to

[Failure to grant bonus to Defence
Employees (19)]

“That the demand under the Head,
g:mlu'!ry of Defence' be reduced to

[Failure to revise the wage struc-
ture of the defence employees and bring
it at par with public undertaking em-
pioyees, (20)]

That the demand under the Head,
‘Ministry of Defe be reduced by
Rs 100"

[Non-functioning of the classification
tribunal for Defence employees. (21)]

“That the demand under the Head,

‘Ministry of Defatice’ be reduced by
Re, 100"

Nov-inclusion of warkery’
u&wumwm
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‘“That the demand under the Head,

mmmguwnmw
Re 100.

[Faillure to re-instate victimised
Defence workers of West Bengal, Avadi
and Kanpue. (23))

*That th'e demand under the Head,
‘\ltnli::z Defence’ be reduced by

[Need for more gquarters for civilian
e;t;plom” in Defence establishments.
(

“That the demand under the Head,
;Rnf]niigz of Defence’ be reduced by

[Need for further improvement in

:g;);er\nce condition of army personnel.

“That the demand under the Head,

“Ministry of Defence' be reduced by
Is. 100"

[Failure to treat canteen employees
©of Defence establishments as Govern-
ment employees. (26)]

“That the demand under the Head,
‘l:lmli?;-y. of Defence' be reduced by
§. A

{Need for full utilisation of produc-
tlao;:] capacity of ordnance factories.
{ 8

“That the demand under the Head,
xihismh‘:’ of Defence’ be reduced by
. 100"

[Proposed retrenchment in MES.
+stablishments, (28)].

“That the demand under the Head,
;‘l:in:gr! of Defence’ be reduced by

[Need to revise the pay scales of
Defence employees and put them at par
with public sector employees. (20)]
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*EHRI JAGADISH BHATTA-~
CHARYYA (Ghata): Mr. Deputy-
Speaker, Sir, the common man in our
country generally knows and ponders
over the expnediture that the Govern-
ment incurrs on agriculture, irrigation
and on food, education, but they do
not have a good idea about the expen-
diture that the Government incurs on
Defence. However, if we go through
carefully the Defence expendifure in-
curred during the last few vears then
we will ind the Government had in-
curred a sum of Rs. 805.80 crores in
1964-85. From this point the expendi-
ture on Defence rose to Rs. 2,000 crores
in 1974-75 and the budget estimate for
1975-76 is of an order of Rs. 2274
crores. From all these it will be clear
%hat during 1974-75 a new record was
set up when Rs. 2000 crores were spent
for the first time. In an affluent coun-
‘ry, increase in military expenditure
may not mean much. It may mean cur-
tailment of luxury or comfort of some
people. Recently we have found that
the British Government have slashed
its military expenditure by 300 million
pounds and without this, it would not
really affect the common man there.
Even if this heavy cut was not im-
posed the people of England would not
have starved and succumbed to death.
The situation in India is, however,
{fundamentally different.

16.26 hrs,

i SHR1 JAGANNATHRAO JOSHI in the Chair]

In India, nearly 70 of the popu-
iation Lve below poverty line, The
necessities of life rather the very exis-
tence of a great bulk of our people
iz at a stake and we have to view
our huge defence expenditure in the
background of the urgent needs of our
people. 1 would like to quote here from
an article appearing in Indien Express
dated the 4th March 1873 wherein it
has been stated and I quote: “The
tragic irony of our situstion is that the
buge sum being spent on protecting our
people against the possibility of foreign
sttack itself ensures that a sgnificant
portion of them will die or be mentally
retarded without a bullet being fired.
If the 'r:unm t:h&d see thelr‘l childrenh

ungry were glven
3.3“.?. between preparing for a possible
foreign attack and the certainty of

*The original speech was delivered
in Bengall.
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[Shri Jagadish Bhattacharyya)

their children being crippled for mal-
nutrition there is Httle doubt what they
would decide. These are the factors
that should be kept in mind by their
representatives in Parliament” We
cannot possibly ignore the sentiments
aud logic behind the message of the
article writer. You will be surprised to
note Sir, that the propased increase of
Rs. 117 crores in the Defence budget
for one year is nearly 20 times the
entire amount allocated for nutritional
feeding for children in the 4th Plan.
In other words it can be said that mil-
lions of our young children can be fed
properly and in a better way if only
we can reduce our cxpenditure on
Defence. And I personally feel Sir, that,
there is a lot of scope in effecting
economy in this share. As you know
8ir, defence is the biggest single com-
ponent of our budget proposals and it
i= but natural that the biggest cut can,
if desired. also be made in this
sphere only.

Before we suggest a cut in the
fefence expenditure It would perhaps
be necessary to examine the factors
which are often referred to as justifica-
tions for enhanced defence expendi-
ture Very often we hear that the coun-
try 1z facing war threats from our
neighbours and in this context the
names of China and Pakistan are gften
mentioned. Let us dispassionately see
how far these threats really exist to-
day. Our conflict with China in 1962
was only over the possession of the
Aksai Chin road which had become
ctear from the unilateral Chinese with-
drawal, Since 1962 till date nothing
has happened which may suggest that
Peking rulers are interested in Invading
or grabbing Indian territory. Very re-
cently the Vice-Premier of China was
in our country and he had expressed
an improvement in India-China rela-
+lons. A little while ago in this House
the Foreign Minister Mr Chavan
stated that we hope to improve our
relations with Chinz, Therefore, ap-
parently there is no justification of any
threat of war in the immediate future
from China atleast that i1s how it ap-
peers from the present prevalling situa-
tion. Now, lat us come to Pakistan. It
is ssid that the military expenses in-
curred by India 15 14 to 15% of the
national income while that of Pakistan
18 50%. It is also sald that India spends
8 t0 4% of the G.N.P. on Defence while
Pakigtan’s expenses come fo 0% of

APRIL 16, Y975
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thetr G.NLP. Bir, statistles at-ume be-
come baffling and they creste more
confusion than clearing any. Surely
:e I%mn] jmnﬂ;‘t'to

¥y at ol
diture referred to mh"mwm
1000 is not and cannot be the same as
10% ot 100, In other words we have
10 take into account the total amount
of money involved in both the cases
and unless these two things are equal
a bare comparison will lead us to wrong
conclusions.

The Institute of Strategic Studies of
Britain in one of thelr reports have
stated as follows: and I quote, “The
fire power that Indla can deploy against
Pakistan exceeds Pakistan’s without
taking into account the ten mountain
divisions defending the Himalayas
rome of which can be used against
Pakistan if necessary.” I am once again
impelled to quote from the same
article in Indian Express which wrote
‘In 1971 a few divisions meant to
defend the North-East Frontler were
diverted to the Bangladesh front yet
significantly Peking made no attempt
tc create a military diversion even at
tiat crucial period in Pakistan’s his-
tory. Viewed against this background
‘here is little military justification for
India to have the 3rd largest army in
the world. In determining our Defence
exnenditure we have to realistically
assess our requirement and our capa-
city to pay.

As I have already stated we are
trying our best to improve our relations
with Pakistan but apart from this Pak-
stan herself is in troubled waters. She
is more than busy with her internal
troubles in Baluchistan and NWFFP
And in the present circumstances it
would be most unwise for Pakistan to
think of waging a war against India
unless they want to cm.et a greater
disaster at thewr own We can be
regitimately be proud of jawans who
have given on many occasions the f
of their superior valour ageinst Paki-
stan and in future too, to I am sure
they will do the same thing if Pakistar
indulges in reckless adventurism.
Therefore, I feel Sir that even from
Pakistan there is not much possibility
of imminent war even though at times
we hear such cries from scross the
border.

mwmmmmm.
embergo on arms sale was lot



309 Demands for

of arms were vmr:n;oﬁ from ¢pen
market. According ar Eastern Ecoe
nomic Review, let me guote, “the total
vAlue of Chinese -military shipments te
Pakistan after 1985 amounted to some
£ 312 million and France sold its arms
worth another £ 212 millions. In the
same period India is reporied to have
obtainetl weapons worth £ 1270 million
from the Soviet Union and made
several purchases in other coun-
iries. “Over the last ten years while
India was receiving 7.6 billion dollars
in foreign aid from the US. and from
chose to spend 16.4 billion dollars on
its military.” Mr. Clearance D. Long,
a leading Congressman of US, who
visited India carly this year said about
the above in his report to the House
about the way India utilised foreign
assistance for building up defence
potential.

And this has not been contradicted
Ly the Government of India so far. A
teport about the Congressman's report
has already been published in the
Times of India and till to date it stands
uncontradicted. I would now like to
suggest a few things which the Govern-
ment may consider to cut down the
expenditure without impairing the
tlefence capability of the country As
at present under the National Cadet
Corps programme training is being
given to 361163 senior cadets and to
650210 junior cadets. In all we have
10,11378 cadets available with us who
ure being given training in fire arms
#nd with a proper planning we can give
them such training as may be useful
‘or the defence of our country. By
utilising the services of NCC cadets we
ran reduce the strength of the stand-
ing army as the services of these
cadets can be requisitioned quickly. But
unfortunately, the Government does not
tiy to explore these avenues and on
the other hand they utilies the army
for such purposes for which they rae
uot meant. We have often found that
the army {s used for suppressing popu-
lar demoeratic movements in our coun-
try and this to our mind is highly
‘Indersirable. From Government reports
we find that army was used in Gujarat
ior 27 daym, in Bibar for 30 days. and
In West Bengal for 10 days only in
e g M e
Rl sty use
during {he reflway strike of May 1074

It is net ghe only example how
ment Are

£
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another example aiso. The report circu-
lated to us by the Defence Department
tells us about the working of the pro-
duction units under the Ministry of
Defence. The Praga Tools Ltd and
Garden, Reach Workshops are running
at a loss for the last two years. The
report does not make any mention
about the losses incurred by these and
other Defence production units but they
have said in the report that the gains
from these units is to the tune of Rs. 5
crores, I would request the hon. Minis-
ter to examine why such distorted
images are being created and why the
complete truth is not revealed in the
ieport I hope he will look into the
matter and see that the official reports
are not tilted to high light only profits
and hide losses. I would also like to
say a word about the hire of land and
houses by the Defence Department. I
feel that some economy in expenditure
under this head can also be made.
Sometimes it has been found that
favours are shown to the interested
purties while acquiring their lands and
houses. It 15 very unfortunate Sir, even
an organisation like Defence is not free
from corruption and there are instances
where honest men are harassed for
bringing to the notice of higher officers
cases of corruption indulged in by
senior army officers. I can give one
example of it to the Minister, In Siicher
in 37 Mountain Divn., Cavt. A. K.
Chakravarty is being harassed because
ne has brought to light the illegal catch
& sale of fish by the guards.

In fact, two senior officers Col. Grant
and Col. Yadav are alleged to be in-
volved in this shady deal and for hav-
ing brought it to light Captain Chakra-
varty is being harassed and put to diffi-
culty. The matter I understand is in
the court. I am sure this particular
case is with the Minister and in case
he has not got the details I will be glad
to furnish the same to him for consi-
deration. I will only urge upon him
that a thorough investigation in this
rase should be made and the harass-
ment to Capt. Chakraverty must end
and punishment should not elude the
culprits nferely because they are senior
officers.

In the end Sir, I would like to say-
that a well trained ¢lassless society
bereft of exploitation is the best
Defence line for any country and it is
the best answer against an enemy
having even the best sophisticated



It is a matter of great satisfaction
that the present Mimister for Defence
has also, for a long time, held the port-
folio of Foreign Affairs. It has been

foreign policy is like the bramns to a
muscle, which is the Defence Depart-
ment. For the last so many years, since
1947, we had four or five wars with
our neighbour on the west and every-
time we see that it is re-armed by the
same persons. Now, once more, the
same country has again come in news
with the US. lifting its arms embargo
fo Palustan. When it is confronted, the
US.A. says that the lifting of the arms
embargo is for both the nations on
the sub-continent. But, I wish to ask
a question. If and when we require
rertain arms, will they give them to us
also ? I think this is a question which
ihe External Affairs Ministry will have
to answer.

The Defence Department has landed
iiself into a serious problem owing to
the rise in costs of pay, pensions and
allowances ete. as also the rise in prices
on petroleum oil and lubricants and
various other stores. The share of
Aefence expenditure on these items has
gone up only at the cost of expenditure
«an defence equipments, and defence
. In other
words, 1 reckon that gbout 55% or may
be about 60% of our defence budget
will be eaten up by this rise in costs
and- prices. This leaves us with ap-
proximately 40% of the budget which
will go into the part of equipment,
defence production, R and D etc, Bo,

?ity and it has to be viewed and solved
o4 such.

I will briefly touch on the geo-
political gituation which should be used

the Soviet Union. Recently Marshal
Grechko came to India and I should

we urgently need, like fihters or long-

range aircraft like the Mig 23 or Mig 25

when the Soviets can give the same

;qy;lllmnen' t to countries like Egypt and
a?

T will now touch on a subject which
Is most neglected amongst the Defence
Department and, that is the Navy. The
Navy has been treated so far as a step-
child in the Defence set-up. It gets
the lowest priority. I think the budget
that goes to it comes hardly to 8 to
10 per cent of the total Defence budget.
In other countries where they have a
Navy worth the name, it gets at least
one third of the Defence budget. Today
in the changed circumstances that sur-
tcund us the Navy has assumed a very
vital and a crucial role 1 am not saying
this because I hold any brief from
Navy. I fee] that in the context of
off-shore oil that we are going to deve-
lop—which is going to he anything like
a thousand crores investment in the
Gulf of Cambay—the Navy has a very
significant role to play.

I alsofeel that today out of all the
Services, the most technical Service 11
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and I will not dilate on it at present.

developed and
reasons:

The Navy at the moment is rather
a vintage Navy except for the new
programme that we have developed.
The ships are rather old and creaky.
Firstly, I will touch on the air~
craft carrier, The aircraft carrier
‘“VIKRANT" today is a show-piece of
the Navy. There is no use of having
this flag ship without any teeth in it.
The planes that it has are all obsolete
and good for nothing. The Vikrant's
air complement has to be geared up

.and even then it will always be a
rsk in today’s sophisticated missile
and under-water warfare. If anything
happens to such a flagship as the
*Vikrant” it will bring down the morale
of the country. Therefore, the
“Vikrant” needs to be given greater air
teeth, it it is going to be of any use.

Now, the long felt need in the Navy
has practically come about. From what
we have learnt in the papers, we are
going to have Long Range Anti-
submarine Maritime Reconnaissance
rlanes ar bombers or whatever name
you call it. But, at the same time, an
witeresting controversy has been thrown
un as fo who is going to operate this
component. The other day, we read a
little about it from the papers. As I
said earlier, I do not have any brief
either from the Navy or the Air Force.
1 speak from my personal knowledge
and from what I think ought to be our
policy and should be done. In most
countries, with any Navy to boast about,
this part of the arm is controlled by
the Navy, whether it be Russia or
America or Germany or Italy or Nether-
lands oy Japan or any other country.
It 1s in the British Commonwealth
and in (1K, perticulerly that the RAF
has a ocpastal command which holds
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needs this not only to familiarise iiselt
with this-new dimension that they have
acquired or the country has acquired,
but, they need it to familiarise thems
relves with the wvarious signatures
given by the virious under water and
surface, vessels sg that in times of
emergency, they can say by these elec-
tronic signatures, which is a friend and
which is a foe. The Navy has had a
deep background into it, because they
have been operating this ASW equip-
ment since the last so many years, in
smaller gingle engined planes and in
vessels. The Navy is also familiar with
such types of awrcrafts. They have the
necessary base and maintenance faci-
lities. They have the needed expertise
and that have the necessary crew that
will man these things. But, now the
argument that is advanced is that since
the Navy does not have the pilots who
are experienced to handle multi engined
planes, the Air Force should hold this.
I do not know how this argument can
be presented. Because at some stage,
even the Air Force did not have experi-
enced pilots who could handle multi-
engined planes and they also went
through the same learning experience.
8o, in a competitive service having the
same technological standard, If not
more, and I maintain—because, today
the technelogy in the Navy has become
more sophisticated—why not these
p.lots from the Navy also get the same
experience ? I do not think there is
any reason in this argument. The
other thing is that, even if the pilots-
are from the Air Force, the specialist
crew that goes into such planes—this
is normally about ten—are going to be
always the Navy. They operate
the various electronic devices like the
ASW Sonar, “the Homing
Computors Electronics
devices. Even today they are still the
Naval crew flying the old planes What
is the big idea if this goes to the Air
Farce ? I do not think there is anything
wrong if it Is given to the Navy.
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“toflay. If Navy hag it, the air crew can
be rotated and they can be used by the
Navy in thelr surface fleet also because
the things are quite similar, whereas if
they gre from the Alr Force, those who
ore doing this job will only be doing
this job and they cannot do anything
else. As it is today, the Air Foree is
operating our so-calledl maritime planes,
the “Super-constellations”. They have
no teeth in them; they can only see,
bnt they cannot destroy. For this set-up
trday, there is a Joint Command Orga-
msation and it is in all the three Naval
Command Headquarters If the LR
ASW/MR Arm goes to the Navy, then
this 1s obliterated, you save on these
expensive commands and the Navy fits
in quite easily to do this job.

So I suggest that this thing should
not be made into a prestige issue by
saying that since the Air Force has
bhandled multi-engine and since they
have had a longer tradition of this
fiying, this air arm of the Long Range
ASW-Maritime Reconnaisance must go
to the Air Force only, basing the stand
on the old Enghsh traditions of the
RAF.

The next thing I will say is about
1ihe Mazagaon-: Docks. I feel that we
have done very well there, but we
must sse what 15 going to be done after
we finish with our “Leander Class”
frigate programme. We must be ready
to make caruelles, more patrol boats,
more missile boats and we must create
a position by which our submgrines can
also be made in the docks or elsewhere
and also the existing ones that there
are can be refitted, modernised or
repaired so that do not have to go all
the way to the Russian base in
Vladivaostok.

The other need today is for missiles.
Missiles are going to play an important
~ole in any future operations missiles
are greatly needed for use for the Navy
and for use of the other services also.

As far as the Navy is concerned, I
wish that all these points that I have
made within the limited time at my

region, as I sald, is going to play an
increasing role for this country’'s des-
tmy With all our sea lanes and the
1rade, with a]l the world ofl interests
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located in the Gulf area and with varl
ous buses in-this region, the. Navy -ha
assumed a very demanding position h
our defence strategy and, therefore,
glvedevohdmoatofmythmtothu
avy.

Now I will touch briefly on the Ak
Force As you know, the Air Fora
has got four main jobs to do. One &
long-range interdiction, the second 1
ground support to the armed forces in
the fleld, the third 18 interception of
enemy fighters and the fourth is tac-
tiral transport. In the ground support
side, we have a very excellent fighter in
the “GNAT"” now re-christened “Ajit".
We need more of these fighters because
they are low-costing, highly effective,
they have served and demonstrated
their use in earlier operations, I feel
i* we can produce more and more of
these fighters, we can achieve quick
local superiority in the battlefleld,
influencing matters without any dif-
cutv As far as the long-range interdic-
tion part goes what is called DPSA—
deep penetration strike aircraft—this
part is absolutely missing That is why
T £ay that the Air Force has no sturdy
wings to soar high. By this I mean
that this gap today is vitally needed to
be fllled in if wc are to hit the enemy
where 1t hurts most. Without this, we
are risking ourselves because we know
what happened last time, we do not
want that our aged “Canberras” and
the not so successful “Sukhois” the old
Lattle horses, that have served as well
in earlier operations and can hope to do
go In times to come, we need something
more efficient and modern.

17.00 ke

I do not know what the department
of Defence 1s going to do to fill this
void; T do not know whether they are
getting Mig 23 or 25. I hear that they
are making adaptations to Mig 2IM
which we have. I believe that if you
load a horse too much, then it becomes
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thought of something more useful and
mare suitable having STOL ie. short
take-off and landing characteristics.
"The concept of modern warfare is that
rne must have a large number of
helicopters. They are very useful in
arranging the evacuation of casualties,
glving medical aid, dropping supplies
wte, The concept of heliborne armed
brigades or small groups was demon-
sirated by us very well in Tangall in
1971, But we could have more of this

air mobllity which is lacking at pre-
sent.

SHRI S. M. BANERJEE: For elec-
lions also.

SHRI BRIJ RAJ SINGH-KOTAH:
That is only one heliconter. We have
developed HF 24 MK-II “Marut”. The
<design part is excellent. It is supposed
to have Mack 2 potential but we do
not knok whether it has really achieved
that or not? If this aircraft design is
ectively pursued and developed to the
potential that it has, it can form the
part of a DPSA fighter bomber which
we badly need.

T should like to refer to the lessons
of the last conflict in West Asia. Note
should be taken of the new family of
missiles; there are a host of them and
1 Ac nat have the time to name them,
They had made air cover over the
locnl batile zone quite hazardous unless
onr has latest electronic counter mea-
sures to combat them with, I trust we
are going into this aspect and doing all
that is needed. We must have a more
eficient and integrated air defence
system which will be useful in taking
quick action and giving faster reaction.
A vital gap which we need to fill is
missiles; we need missiles if we are to
be cffective in the future. It was also
shown that too much reliance on static
surface-to-alr missile sites cannot be
placed because they can always be hit.
We need more sophisticate Early Warn-
ing Redar systems which will give
guicker response and command deci-
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and said that we had enough superio-
rity on the western theatre and there-

fore we need not go in for more equip-
mer, ete.

If the lessons of the previous conflicts
are o guide us, the wars fought have
always been of a short duration and the
first person who grabs anything keeps
it. end by the time you realise any-
thing else, the cease-fire is enforced.
We may be having a slight edge in
various components of the army on
Division to Division basis, but if we
are to go by the lessons that history
has taught us, I seriously say that we
do not have that superiority vis-a-via
the western theatre as one would feel
safe to have. We know we will not be
the first to start a war, but if we are
aggressed, we must have the necessary
complement not only to retaliate swiftly
and put the aggressor in his place but
take all that has got to be taken in
order to achieve our long term ends
and do it quickly. That can only be
done 1f we have a 5 : 1 ratio over that
part of the enemy forces opposing us.

Arnd we do not have that at the
moment.

For the Army, there are certain
lessons which we may apply in the
weslern theatre. The Egyptians have
shown that water cannons can be used
to sweep away earthworks. In the
Punjab area, there are going to be a
lot of earthworks both on this side and
that side. If the use of water cannon
can be made, I recommend it.

The next lesson is that more and
more anti-tank guided missiles are go-
ing to be used in the next Wwarefare.
Pakistan already has a lot. I know we
have also got some, but these have to
be more uptodate and sophisiicated to
do the job effectively. We need more
tank destroyers and more self-propelled
assault guns, We need laser-guided

range finders to have eflactive first
shot kills.

As I saild, we are doing very well
with our defence production. The 105

is also a plece which I am told is quite
lucrative on the export market. If we



PoAlow oy L A L

B9 Demands for

{Shri Brij Baj Singh-Kotah]

Defence is a subject which cannot be
neglected. I do not want my country
to keep on facing repeated threats of
the rame type since 1847 from the same
quarter over and over again. I wish
not to say more sbout it. I want that
grows great and occuples
its righ place in the comity of

us not keen on sheding
the blood of our brave jawans’ time
and again and then go back to the same
“stalemate position only to have a fresh
posivon crop up which 15 essentislly
the same as it was in 1947.

With those words. ]| commend this
rudget for acceptance by the House. I
urge that the ratio which is being eaten
up by the rise in costs and orives has
to be very seriously and urgently consi-
dered looked into, so that our effective
muscle of defence is not weakened by
the administrative and static side of
defence.

SHRI B. V. NAIK (Kanarz): Mr.
Charman, I think it is not within my
right to comment upon the convenience
of cur fellow colleagues, hon. Members,
but I have to do a bit of explanation.
Because, I think defence is u subject
whith needs a tremendous amount of
home work in order to be meaningful.

SHRI S. M. BANERJEE: Why don't
gou do it tonight and speak tomorrow ?

SHRI B. V. NAIK: It meaas that I
bhave not attended to my home work
for the last four years. I am not pre-
pared to admit it or concede it I am
only coming to the specifics.

In the course of the Report it has
Leen mentioned, particularly abrut the
economics of our defence, that the most
periinent factor is that India’s defence
expenditure has been betwoen three
and 4 per cent of the gross national pro-
dret, and they have compared 1t with
the expenses in other countries. When
we compare ourselves with Paxistan, it
spends about 50 per cent of 1its total
budgetary expenditure on defence,

the purpose of development an¢d not
for the purpose of preparedness on the
defence side, to justify this expendi-
ture of even three to four per rent of
the gross national produet wouird mean
justitying the unjustifiable... (Inter-
ruptions). I am trying to say that when-
ever there is a defence debate, not only
the media will be trying to pruject a
siluation whereunder the security needs
will be given very considerahble aiten-
tion ... (Interruptions).

I am just trying to pose the «uesiion
af the relative priority between guns
and butter which was the stork argu-
ment before the advent of the Second
World War.

THE MINISTER OF DEFENCE sHRI
SWARAN SINGH): May be guns and
grains today rather than butter

SHRI B. V. NAIK: Mos: apt, I
wa tld definitely say between guns and
graing in this country of ours.

8. I would most hesitatingiy join
isrue on our defence nseds. The precsent
cutlay extends beyond the Rs. 2,000
crores limit. We were below that for
quite a few years. but we have increas-
ed the outlay limit now because oi the
b'ke in regard to pay and other things
uivolving additional outlays ! a capl-
1al nature. In spite of the categorical
refusal of the worthy and “onaurable
surcessor of Sardar Swaran Singhji,
8hrl Y. B. Chavan, even fo admit a
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thing which should fall more within
the realm of a defence arrangement, I
think it is a dual responsibility in which
Loth the Defence and Externai Affairs
Ministries should have a say.

Collective securities have paid divi-
dends in many parts of the world in
the course of the last 25 years, parti-
cuiarly in the cockpit of the world.
Theugh we would like to say that Asia
has been the scene of fighting, parti-
cularly South-east Asia, it has yielded
results in the real cockpit of the world,
rnamely Europe, and therefore I would
like to say, while supporting the
Demands, that a poor country like ours
with about Rs. 50,000 crores of gross
national product has to make a tremen-
dous amount of sacrifice when it lays
out about 14 to 15 per cent of i‘s total
budgetary allocation for the purpose of
defending and guarding the security of
aur country.

Militarism has paid dividends in cer-
1ain periods in the history of the world,
but ours is not an army or a defence
cystem with any imperialist design. It
has a definite, objective and a definite
character, that is to protect the secu-
rity of our country, to protect the fron.
{iers of our country. It has been made
out that we are in a geo-political situa-
tion, at the cross-roads of world com-
merce, at the cross-roads of worid popu-
lation centres, but we cannot de:ny the
fact, even from our common know-
ledge of elementary geography wkich
we learnt in our schools, that India is
one of the most gifted countries as far
as natural frontiers are concerned and
as far as its security arrangementis are
concerned. It is a God-made one. This
applies not only to the former wunited
India, but even to the present-day India
except for the western front with Paki-
sten, With the Himalayan frontiers in
the north and the sea as a frontier for
the rest of the country with a coast-
line running to about 3,500 miles, we
are well protected. So, to make oput
that our physical environments make it
necessary for us to take a very guarded
view of our security system would not
he justified on the bagis of facts.

I wish to bring to the notice of the
hon., Minister what the Director of the
Institute of Strategic Studies, Dr.
Subramaniam, has stated. After 1271,
il has been stated—I am trying to make
out for the hon, Minister’s considera-
tion—that on our western frontiers
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there has been a virtual near-parity
that has been established, divicion to
division, armour division to armour
division, with Pakistan maintaining the
superiority of one over the Indian forces
and, if that is so, what are the steps
that the Defence Ministry is taking
particularyy in regard to the more
vulnerable western frontiers of India.

As far as the Naval requirements are
ceneeyned, T completely endosse what
has Leen said by the previous speaLecr
from my party, would it not be a very
simple proposition, a rule of tha thuinb
almost, that as against three Naval
Commands that you have at present
virtuzally over a coast-line of abuat 3500
miles, that is a Command at the rate
of about 1200 miles—it is a fantastic
area, right from Kutch upto Calcutta—
to 1acrease it to five? I had reauested
this to be done. It will have to ke done
Inevitably in the light of the stalement
made in the House today regarding the
possible threat on the coast-line.

I think, it would be appropriate, bet-
ween Bombay and Cochin, that there
should be a Central loeation and I
lezve it to the Defence Ministry and
their experts in naval logistics teo
cecide. But for the information of the
Defence Ministry, T would give an
excellent location...

AN HON. MEMBER: Mangalore,
SHRT B. V. NAIK: No.

SHRI SWARAN SINGH: Nearer his
constituenecy.

SHRI B. V. NAIK: One of the most
nafural harbours on the west coast
which is not much known, which is not
much publicised, happens to be a port
called as Tadri. It is one of the most
natural ones; it compares very much
with the cochin harbour as it is exist-
ing at present.

AN HON. MEMBER: Does it fall in
vour constituency ? '

SHRI B. V. NAIK: Is it a sin if it
falls in my constituency ?

There are other things of a general
nature which T would like to know
from the hon. Minister. Recently, there
has been certain encroachmenrts on the
exciusive preserve of the Defence per-
scnnel by the paliticians, by the pecple
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uarters we have found any
call for revolt, I
our leaders of responsibility
and stature know exactly what they
talking about. They are melting
the dtiaclnllnod Army to mutiny, to a
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AN HON. MEMBER: A figment of

SHRI B. V NAIK: If his imagination
has atrophied, I am not responsible I
read In newspapers and I see that it
fs being repeatedly sald It is not a
figment of imagination. It nas come
in hold print and cold print also I
hope, the hon Minister will tell us, in
categorical terms, whether this amounts
or to does not amount to an offence—I
do not want in the legal sense—in the
mititary sense, an offence n the consti-
tutional sense.

What are the remedies you are pro-
viding ? After all, it is our own kith
and kin, our own relations, who will
be in the various forces What about
the confusion that 15 caused to them*
I think it is necessary to drill our army
In a psychological sense that they pay
attention to the head of the Indian
ation, to the head of this country,
which is the President of India, it may
uynderstood by the thinking saction,
for the jawans, for the sallors, for
airmen, they must be told in clear-
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back about the comparative parity of
the forces, how many divisions we have,
division-to-division with Pakistan on
this side; we have been told that there
are a lakh and fifty thousand in Tibet;
we are face to face on an extremely
long northern borders, the Inhospitable
frontiers; we have got another major
power in the world—I do not know
whether Super Power would be the
vorrect term—, a major power in the
world, China, our advantages and dis-
ndvantages and so on.

We have been told in the course of
the previous debate that the
of a major force in Asip is the emer-
gence of nationalism as a force We
have to accept that The force of
nationalism that was evidenced m Viet-
nam, the force of nationalism that was
evidenced in Cambodia, in the freedom
struggles 1n Africa, show that mihtary
might by itself is no answer when the
people rise against though they may
not be organized—and it 13 not pos-
sible to fight the conventional wars,
with filsts and lathis and things like
those Under these circumstances, are
we trying to learn any lessons from
the history of contemporarvy Asia or
are we trying to rest on the laurels
which we have won m Bangladesh,
which was a prophylactic war, a limit-
ed war—as soon as that war was over,
we withdrew; that is what is called a
prophylactic war, for serving a speci-
fic purpose Are we re-orienting our
forces, particularly the armed forces,
on the basis of the lessons that have
been learnt in Vietnam ? There might
be differing arguments that the Vietna-
mese could not have won except with
the secret support of Russia and their
iznks But still, as far as we know

For a2 country like ours, though we
may be large in the acale of popula-
tion, im the defenice beale, a3 [ had
mmwhm.
mmuz‘ﬂlu BA and USHER ate
solng to spend au a single Jdepatbment
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of Dafence in the course of one year
our entire projected expenditure for
the Fifth Five Year Plan for all the
five years for all the Ministries put

our plan is only a
-}

un? Therefore, on the basis
of reality, man to man, our friend was
good enough to say submarines, MIGs
and the entire shopping list which we
fo on, including our indigenous pro-
duction of Leander type of frigates, But
cdn we really in this equation of power,
on the basis of instruments of power,
equate them ? I think it is one of the
fundamental qQuestions which we have
to answer from the limited perspective
of a sort of a confrontation or a half
confroniation with Pakistan I thinx
now that we have seen in the course
of the last many years—I am saying
with a duc sense of responsibility—we
have not had any experience of China
committing any aggression after 1962—
I would like to be corrected if I am
wrong—and that {oo an aggression
which was a prophylactic one. Since
China has not committed any aggres-
sion, I think the suggestion that we
should be able to maintain an adequate
partiy of force at the western end on
lhe borders beiween Pakistan and
India needs immediaie consideration.

In the ultimate analysis our country
should be able to bear the cost of
defence which would be a pittance and
which would be a small part for a large
natfon. With regard to our northern
neighbour, we need not be inhibited by
considerations of 1declogy. I need to
repeat that point and, therefore, in the
ultimate analysis, with due deference
and with & sort of poetic justice, our
late lamented Prime Minister, Shri
Jawaharlal Nehru's concept of non-
aligument, a great concept, stands out
and to make it relevant to the present
time, I think the collective security idea
has to be given a greater amount of
conaideration than it has received right
from 1099, right from 1971 and right
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SHRI S. M. BANERJEE (Kanpur):
l heard with rapt attention the speech,
—the very good speech—of my hon.
friend Shri Brij Raj Singh-Kotuh, who
knows the subject well. There was some
sort of effort made in his speech and
I could feel that he was trying to
explain that we are having a slight edge
over Pakistan. He was talking of the
weslern sector. What happened in 1971
was this. With all the sophisticated
‘weavnons which they got from the
U.S.A.,—whether they were patton
tanks or whether they were the Sabre-
jets or other 1tiypes of sophisticated
weapons,—why could not Pakistan pos-
sibly use them correctly ?

What was the call given at that time
by late lamented Pandit Nehru—seif-
sufficiency in defence.

I think that in 1953 or in 1956, when
Shri Menon was a Defence Minister
for some time, he gave a call t¢ maxi-
mise the production. Since then the
Defence Establishments staried pro-
ducing sophisticated defence equip-
ments. In 1962, the late Shri Krishna
Menon was criticised. But, later on, it
was found that it was he who laid the
foundation for self-sufficiency in
defence production in our country. And
today it is a fact that we have reached
a stage of self-sufficiency in the matter
of conventional weapons whereas Pakis-
stan purchases every item of defence
needs from wvarious countries. Our
army, navy or air force never depende:l
on anybody's help. They depended nn
our production alone in our country.
Practically, it was our tanks and our
Cnats produced in our countiry which
bhecame a terror to Pakistan army.
That was how the production in this
country had increased. Therefore I
vongratulate those workers—they may
not be in the forefront but they are
the rear—in the ordnance factories and
the Research and Development who
were doing their best to see that seif-
sufficiency was reached in the matter
of defence production and we do not
remain dependent on any other country.
So, naturally, the feelings of discord
should not be created and defence
budget should not be increased still
further. But, by that, let us not create
a war psychosis in this country. We
know that Mr. Bhutto may say what-
ever he likes to say. But, he knows
In his own mind, that we are strong
enough to face Pakistan.
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Now, I am happy that he has realised
this. He will also realise it very seri-
ougly that we have the support of the
US.S.R. and so, even by supplying of

“arms by U.S.A., we shall be able to
face Pakistan Sir, U.S.A. could send
‘he scientists to the moon; they could
land in moon but not in Vietnam.
Whether it is in Vietnam or in North
Korea and wherever the U.S. interven-
tion was there, ultimately they met
their Waterloo at their hands. And this
is what is going to happen in this coun-
try once they try to enter the Bay of
Dengal. They will meet the same fate
in the hands of our armed forces and
navy. We are proud of them. I am
happy that the Defence Minister while
inaugurating a convention of All India
Defence Employees’ Federation recently
in Bangalore gave a call not only to
the armed forces but to the civilian em-
plovees also who are second to none
for maximising the defence production.

Here I would only confine myself to
the cut motions which I have moved.
More important points will be dealt
with by my friend and leader of my
group, Shri Indrajit Gupta, But, I have
come thing to submit before the hon.
Minister, Sardar Swaran Singh and
Shri Mirdha and Shri Pattanayek. We
are talking about the defence produc-
tion having gone up in the defence fac-
fories except at Ambajhari and Tiru-
chirapalli. And practically, production
in every unit has gone up and it is
gtill going up and up.

I have no doubt in my mind about
this. But, what is going to happen to
coordinate the wvarious units of the
defence production. For the Raksha
Uthpadan Board, we have been plead-
ing in this House that the workers should
be associated with it not because T want
to go there on behalf of the Federation.
There are workers who are efficient
and who cap possibly head this Raksha
Uthpadan Board and who can give
suggestions as to how production could
he improved. So, as a matter of experi-
ment, I would only request the hon.
Minister to have on it one of the re-
presentatives of the Federation.

I assure you we will nominate only
the best worker and not a politiciar.
We will nominate a person who is capa-
ble and knows his job. I hope, the hon.
Minister, will kindly consider the
suggestion of mine,
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Then I come to the question of vari-
ous demands of the defence employees.
I do not say the demands are not con-
ceded. The piece workers of the Ord-
nance factories who are the backbone
uf the Ordnance factories work practi-
cally ten hours a day without any rest.
In their case the recommendation of the
Pay Commission about co-relation of
piece work has not been approved or
oikayed by the Finance Ministry for the
last 23 wonths. 1 would request the
hon. Minister to take up the matter
with the Finance Minister and see that
piece workers do not suffer. Then there
are supervisors, draftsmen, ete. against
whom injustice has been done by the
Pay Commission. There are sc¢c many
such categories, The Defence Ministry
is one with the stand of the Federa-
tion in all these matters and I would
request the hon. Minister to take it up.

Now, I come to classification tribu-
nal for the Defence employees. I am
happy that for the first time this parti-
cular demand has been accepted by the
Defence Ministry. I must congratulate
them for it but what has happened has
not funectioned. Suddenly, when the
Defence Ministry accepted our sugges-
tion the Department of Personnel came
cut with another suggestion that th's
might have repercussion on Railway
and P.&T. employees and. as such,
it should be considered in totality. My
point is why should the Department of
Personnel come in between. I would
request the hon. Minister to see to it
that this classification tribunal works.

Now, I will touch a few points in
connection with improvement in service
conditions. The Defence units are pro-
duction units. Nobody can deny that
it is an industry. When we talk of
Defence we talk of Defence Industry
but in the matter of payment of bonus
it is a departmental undertaking. HAL
employees who manufacture aircrafts
get bonus because it is a public under-
taking but the worker at Avadi tank
factory is not given any bonus because
it is a departmental undertaking. 1
would request the hon. Minister to con-
vince me of the logic behind it. Are
not both the same ? Sir, time has come
when as an incentive to the workers
bonus should be paid.

Then, Sir, will the hon. Minister
assure about the re-introduction of
permanent negotiating machinery ?
This was given to us and was working
very efficiently. In 1960 strike which
was declared illegal this permanent
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negotiating machihery was withdrawn
from the Railways, P. & T. and Defence.
After the strike when recognition was
restored everyone got it back but nat
the Defence employees.

I would request him, in the larger
interests of good industrial relations
and if you do not want confrontation—
1 do not want any confrontation even
for a moment and I want good and

relations—let the PNM be
established again and I can assure you
that we shall create condibions by
which things are settled by peaceful
negotiations.

Sir, I will take another three minutes.
Sir, 1 would like to mention about the
revision of pay scales. There are certain
glaring injustices. I do not want to dwell
en it at lenglh. But, I would request the
hon. Minister to kindly consider whe-
ther it s justified to have higher
scales of pay for the same posis in the
Railways, in the Posts and Telegraphs
and not in Defence I do not know,
why the members of the Pay Commis-
sion recommended it. That 15 why, 1
say that this should go to the classi-
fication tribunal and the matter settled.

Then, Sir, the discrimination between
the industrial and non-industrial wor-
kers should be removed. Sir, there was
the unanimous recommendation of the
Shankar Committee that there should
be no discrimination between industrial
and non-industrial workers. The indus-
trial workers are as effective, as effi-
rient and as respected as the men of
letfers in the country. There should be
no difference between a man of craft
and a man of letters. 1 would request
tum that apart from removing social
discriminations, we should also remove
other discriminations which exist today.

8t, 1 would like to mention one or
two other points and I will conclude.
Sir, the hon. Minister inauguraied our
Federation Session in Bangalore and we
requested him to reconsider the cases of
victimisation, whether It was In West
Pengal or in Avadi or in Kanpur
Jabalpur or in other places. I
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trade union activities have been diz-
charged. The time has come when we
have tp gtart on a new slate. I would
1cquest Shri Mirdha and Shri Swaran
Singh o sit together with the represen-
tatives of the Federation and decide
these cases so that these workers may
he able to put in their best and step
up production.

Now, I would like to mention about
the awful conditions of Defence em-
ployees In ordnance factories and
other places in the matter of quarters.
The MES employees construct quarters
for the whole Army, but, they have no
quarters. They have no quarters. This
is a pecullar thing. This is a paradox
I would request the hon. Minister that
tnese workers should also be given
quarters. The contract system should be
abolished They should be given con-
{racts to consiruct their own quarters.

Last but not the least, I would request
Shry Mirdha to give me some reply in
rcgard to the canteen employees. Both
the Federations, ours and the INTUC
have pleaded unitedly that the canteen
employees should be regarded as cen-
tral government employees. This has
not been done.

With these words, I would request
the hon. Minister to reply to the points
ruised by me. I can assure him, on
behalf of our Federation, that when-
ever there is trouble, whenever there
15 any shadow of external nggression,
we shall forget our demands, and we
shall do our best; we shall rise like one
man and we shall share the burden of
this country. Sir, in 1962, 1965 and in
1971, we stood by the country and we
would like to assure that when we
fAght, we fight not for offending any-
hody but in self-defence,
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